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THE INDUSTRIES
(DEVELOPMENT AND

REGULATION) AMENDMENT BILL,

1965

THE MINISTER ofF INDUSTRY IN THE
MINISTRY ofF INDUSTRY anNp SUPPLY
(SHRI T. N. SINGH) ; Sir. I beg to move for
leave to introduce a Bill further to amend the
Industries (Development and Regulation) Act,
1951.

The question was put and the motion was
adopted.

SHRIT. N. SINGH: Sir, I introduce the Bill.

MOTION OF THANKS ON THE PRESI-
DENT'S ADDRESS

MR. CHAIRMAN : We shall now take up
the Motion of Thanks on the President's
Address.

SHrRI BHUPESH GUPTA (West Bengal):
Here again, Sir, permit me to invite your
attention to a point. This is the first time that
we are discussing the President's Address after
the Budget has been presented. Normally, in
Parliamentary practice this is discussed before
the budget—at least the discussion starts—
because the President in this underlines the
policy of the Government and the Budget
comes in a different context and certain other
things. Normally, the idea is that the
discussion on the President's Address is
supposed to be taken into account in the
Budget Speech. Now, Sir. this again is an
anomalous situation. I do not know why our
discussion of the President's Address was
delayed and now we are to discuss it in an
unprecedented way after the Budget has come.
This is not a very happy state of affairs but
since you have so willed, we will continue the
discussion.

MR. CHAIRMAN: I need not say anything.
You have said the final word. LI 1 RS/65—4
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SHrRI BHUPESH GUPTA : Since you have
willed it but it is not due to you, Sir. I realise
your difficulty. It is for the Government to
arrange the business in such a manner that
certain conventions we have been following
so far are maintained. What happens is that we
shall be discussing the Budget about the
middle of the month, about the 12th or so.
Last year, a meeting took place between the
leaders of the parties and it was settled that we
should discuss it immediately afterwards.
Even ihe Members of the Lok Sabha agreed
and this pactice was adopted last year. This
need not be a precedent but an agreement was
arrived at between the Lok Sabha Members
and the Rajya Sabha Members, their
representatives. That is now being violated.

MR. CHAIRMAN: I am sure, Mr. Gupta,
you do not object to the discussion being held
even now.

Surt BHUPESH GUPTA: 1
object to the discussion being held.
kindly look into this matter.

do not
You

SHAIMATI SHYAM KUMARI KHAN
(Uttar Pradesh): Mr. Chairman, I beg to move:

"That an Address be presented to the
President in the following terms:

"That the Members of the Rajya Sabha
assembled in this Session are deeply
grateful to the President for the Address
which he has been pleased to deliver to
both the Houses of Parliament assembled
together on the 17th February, 1965."

I am deeply grateful, Sir. for this singular
honour in being chosen to propose this
Motion. I also wish to express the gratitude of
us all to the President who, despite his eye
trouble, read out the major portion of his
Address. It has been announced in ihe Press.
Sir, that the President will be shortly
proceeding abroad for an eye operation. On
behalf of myself and on behalf of the
Members of this House, 1 offer out best
wishes for a very successful operation, a
speedy recovery and safe return home.



1503  Motion of Thanks on

[Shrimati Shyani Kumari Khan.]

Sir, last year has been one of trials and
tribulations. We lost Jawaharlal Nehru who
was not only our Prime Minister but lie was
our beloved leader, so much so, that we had
learnt to depend on him entirely for almost
everything. The light was no longer there to
illumine our darkness. Our philosopher was no
longer there to advise us and to guide us and
to give us his friendly advice and the issues
facing us were tremendous. But Sir, true to the
tradition that he himself taught us we rallied
unanimously round our new leader with grim
determination, to face our trials shoulder to
shoulder with him.

Our greatest anxiety, Sir, came with ihe
.scarcity of food. This was lhe biggest threat to
the country. For months together, the nation
tightened its belt. There were acme shortages.
One State came to the rescue of the other. The
Government of India tried to come to the
rescue of all the States wherever it could and
wherever the need was the greatest. The
position has fortunately eased considerably
now and we expect that the future holds
promise of one of our best crops. A long-term
policy has been adopted. The Agricultural
Prices Commission and the Food Corporation
have been set up and these will be able to help
in the stabilisation of prices ensuring proper
marketing conditions and building up of
stocks. It is, however, an unfortunate fact Sir,
that anti-social trends in the trading community
have been present throughout this crisis.
Government must, therefore, continue to
remain vigilant and buffer stocks must be built
up so that long-term stability in agricultural
prices may be achieved. India is still very
much an agricultural country despite its efforts
to industrialise itself in various directions of
trade and industry. Tn order to fully develop
agriculture itself, a great deal has to be done.
We have to ensure a proper supply of fertilisers
in time. We have not only to guarantee but to
give proper irrigation facilities and good seeds.
These, Sir, are the minimum requirements of
our peasants. Actually, we have also to prepare
our peasants and to educate them and to
persuade them to accept new methods of
agriculture. The community development
movement is directed towards this goal and the
co-operative movement is the economic unit to
reach it. On the political side. Sir.

[ RATYA SABHA ]
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decentralisation through Panchayati Raj is
being achieved rapidly. We are taking the risk
of making mistakes in pursuance of the ideal
that the participation of the people in the
Government is necessary.

Development in the economic sphere can
only come with rapid industrialisation.
Production has gone up in many public sector
undertakings and in the current year we have
been told that there will be an increase of eight
per cent, in industrial production. The national
income has risen but the impact cannot be felt
because of the rapid rise in prices.

[THE DEPUTY CHAIRMAN in the Chair]

Consumer goods have become easily avail-
able but the demand for them has risen in the
rural areas and we have to go on increasing
our production to meet that. Jn cloth. Madam,
production of mill-made cloth rose by two
hundred million metres in 1964 and India has
every reason to be proud of the quality, variety
and the amount of cloth that it is producing.
Our handloom materials have a unique
position and there is a demand for these all
over the world.

But, Madam, our housing problem continues
to be acute. There is a pressing need for more
houses, for more building materials and it is
absolutely necessary that this problem should
be tackled on a high-priority basis. Ugly
towns, narrow streets, slums from our cities
and hovels from our villages have to be
cleared and we should provide houses in which
decent conditions of life are possible. Madam,
we are now engaged in the formulation of the
Fourth Five Year Plan. We have to ensure that
each citizen of our country is guaranteed a
decent minimum standard of life. Our social
services must have one prime object—the
abolition of want. Relief of distress and
elimination of squalor must remain the main
object of social expenditure and special
assistance must be given to any part of the
community that is in need of it
Unemployment, pauperism, old age and often
a squalid lack of social amenities have to be
dealt with. The first priority, Madam, in any
socialist country must be given to the poor, to
the unfortunate and the "have-nots". The
community should be asked to give a helping
hand in
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this great task of re-construction but, in a
country as backward and poor as ours it is
necessary for the Government to provide the
basic amenities that will raise the general
status and standard of life. I plead for more
investment in the human being— higher
wages, better conditions of life and the
availability of basic necessities to all. It is only
when these are available that we can expect a
better response from the people.

Madam, if people have to rise to the
occasion, ignorance has to be dispelled. The
pattern of education has to be finalised and a
thorough overhaul of the whole of our
educational system has to be made. We have
been told that an Education Commission has
already been appointed -and we know that it is
carrying on its work. I merely wish to point
out that we can ill-afford to lose time and
early steps should be taken to start this great
reform. Therefore, Madam, the urgent
necessities of the country at the moment are a
speedy and efficient plan of both agricultural
and industrial development without neglecting
the social services which are the only means
of making the life of the common man worth
living.

In the industrial sector, it is realized that the
time has come for a fresh momentum. Various
measures for this have been taken. Once again
Government has announced concessions for
unaccounted and undisclosed money provided
it is voluntarily surrendered and we have been
given a revised structure of taxes that will
bring some measure of relief to the lower
income groups. Our reserves of foreign
exchange are showing a .decline despite the
fact that our exports in 1964 showed an
increase of nearly Rs. 50 crores. Government
has already announced its intention to give
various incentives to increase exports further
and to relieve the situation.

But, Madam, all efforts for accelerated
development, whether in agriculture or
industry, cannot succeed unless there is
adequate control of the increase in our
population. Government is furthering the
family planning programme which is absolu-
tely necessary when we realize that at the
present rate of increase the population of
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India will be 490 million by the end of the
Third Five Year Plan and 550 million by the
end of the Fourth Five Year Plan.

Madam, well might the poet sing and tell
us that—

"In every little child that comes to earth
The nation comes to birth."

But when the rate of birth exceeds all the
resources that the nation can offer, me little
child suffers, the mother suffers, the
prosperity of the family and society are
affected and to that extent the nation's
development is retarded. Therefore this
programme of family planning should be
taken to every home in India and popularised
and the people must be persuaded and
encouraged to adopt it as their own. We know
that the Government is trying to provide
expert services. We have been told that 12,000
clinics have already been opened. Social
workers are being trained rapidly and mobile
vans are visiting various areas and operations
are being performed in camps and hospitals
practically in every State of India. Even
voluntary workers have been enlisted as
honorary family planning education leaders to
take this message to every nook and corner of
the country. Research shows that the birth rate
increases with ignorance and that it is lower
amongst the educated people. It also shows
that a slightly higher age of marriage will
considerably reduce the number of births. This
programme will have a direct impact on the
welfare of the people and it should be
adopted.

Another matter to which I wish to draw
attention is the condition of our labour. Our
labour needs special attention and by
promoting various measures of negotiation,
conciliation and adjudication it is hoped that it
will benefit. The question of wages is often
one of disputes and new Wage Boards are
being set up for the industries. With the
establishment of consumer cooperatives and
fair price shops in industrial areas labour will
be free from anxieties that take away from its
efficiency. It is necessary that cordial relations
between employers and employees should be
established as at the present juncture the coun-
try needs the maximum output of work.
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[Shrimati Shyam Kumari Khan.] One issue,
Madam, has unfortunately overshadowed all
others in India today. A large number of
amendments to the Motion also refer to it. 1
refer, Madam, to the unfortunate orgy of
violence in South India which was linked up
with the issue of the national language. We
hold our heads down in shame at the many
attacks on public property, attack on the
Aurobindo Ashram where books of all
languages were collected in their library, and
the horrible attack on the library of our revered
President where incidentally there were books
in English. Madam, violence must be
condemned in no uncertain terms but no
democracy can afford to ignore the conditions
that led to it. Time was when Hindi was
voluntarily accepted by the whole of India as
the national language. It is even now the
language of a very sizeable percentage of
people and it is definitely the goal of our
aspirations. Nothing must be said or done to
belittle it but, if there are fears in the minds of
the people of any part of India that Hindi will
be imposed on non-Hindi-speaking people
when they are in a state of unpreparedness,
those fears should be dispelled with all the
means at our command. This, I submit, is in
the interests of Hindi itself. It is a matter of
satisfaction that the Government adheres to the
assurances given by Jawaharlal Nehru. Any
steps should be acceptable to make the people
of non-Hindi States feel and believe that the
Government will not go back on them. We
must not allow language to become a dividing
factor instead of a unifying one. English
should be retained as an associate language till
our brothers in the South and other non-Hindi-
speaking States are ready to accept the national
language and have been educated thoroughly
in it. Language, Madam, cannot be enforced
through orders, or political agitations, or
through violence. Language is developed in a
quiet atmosphere free of political passions and
other passions that are excited through
violence. What we have to do is to pay more
attention to the constructive aspect of the
question. We must also pay more attention to
the regional languages and restore them to
their own wherever they are neglected. I am
sure that our educationists who are experts in
this line, in consultation with the Union Public
Service Commission, will evolve a formula
that will be acceptable to all parts
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of India and will remove the deep-seated
fears- of large sections of people.

There is, however, Madam, one note of
warning that I would like to sound here. Let us
not rush into easy solutions of percentages or
quotas based on linguistic States merely
because it suits us for the moment. This,
Madam, in my humble opinion, will lead to
inefficiency in the services. The All-India
Services are expected to maintain a very high
standard of quality which they have done, but
it will become impossible if quotas are
introduced. Nothing should be done to
intensify regional and linguistic divisions.
India's need is to emphasize its unity which is
there despite the diversities that exist with its
many peoples and languages. Actually, in my
humble opinion in the interests of national
integration no officer of an All-India Service
be posted to his own home State. It would also
perhaps help if language schools to teach easy
conversational Hindi and other regional
languages are opened in every State and the
teaching of Hindi should be made compulsory
in every school of India. This will require time
and that time should be given. Language must
not be allowed to remain a threat to the unity
of the country or to become a festering sore
that detracts our attention from more important
problems. Language and literature are
treasures that cannot be cast away irrespective
of the country to which they belong.
Therefore, we are happy that the Prime
Minister has assured us that every detail of the
different suggestions made will be fully consi-
dered by experts before any decision is taken
or recommended.

On our frontiers, Madam, the Chinese threat
continues. The prime function of the State, so
long as the risk remains, must be the provision
of adequate defence. A sense of security is of
the essence for peaceful life in any country.
The Five Year Defence Plan which will end in
1969 is being implemented. It is not our
objective to enter into an arms race with any
country but our defence forces must be strong
enough to repel any attacks on us and to
defend India's vast borders.

It is a matter of pride that the Prime
Minister has decided that India will not
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embark on the manufacture of atomic wea-
pons. We are- fully aware of the clangers
involved , in the explosion of a nuclear device
by Chink arid we have perhaps knowledge that
another explosion may not be far off. But,
Madam, we are wedded to the policy of
international understanding by peaceful
methods and it will be a sad day for India if
we go back on this policy. We have also
accepted the essential principles of non-
alignment and co-existence as the basic planks
of our foreign policy. As neighbours we are
vitally interested in peace prevailing in Asia
and the Vietnam situation has led us to make a
concrete proposal for settling the dispute.
Peace is essential for the progress of mankind
and our relations with most countries remain
friendly. In the U.K., U.S.A. and U.S.S.R. new
Governments have been installed. We are
friendly with them all Distinguished visitors
from different nations have been coming to
India and we have also received some
Parliamentary delegations. Our leaders who
have been going abroad have made friendly
contacts. We have every hope that these visits
will continue and the image that India has built
up in world politics will also continue.

There is, however, no improvement un-
fortunately in our relations with either China
or Pakistan. Our strained relations have
resulted in a great deal of critical propaganda
against us even in friendly States. It is,
therefore, necessary that a great deal of
attention must be paid to our publicity abroad.
Goodwill for a country can be seriously
impaired with wrong impressions about its
peopte or its policies.

Madam, the world today, in this jet age, is a
small one. Our internal economy has to be
developed, but I wish to submit that we
cannot neglect the picture of India that should
be projected abroad. We are a nation that has
faced colossal problems ever since we
attained freedom. The refugee problem has
been recurring again and again periodically
and we have tried to retain and rehabilitate as
many refugees as came to us to the best of our
ability.

Madam, it has been said that "for perfect
working democracy would require a com-
munity of sods". But the strength of the
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democratic form of Government is the liberty
and the goodwill that flow from the
identification of the rulers with the ruled. This
is our ideal and we have to so shape our
policies that it may be achieved. Nature is
most attractive because Of its infinite variety,
and I humbly submit that this is the beauty of
the races Of India. Every Indian, whether from
North Or South. East Or West, is bound
together by past traditions. Our present
interests and future aspirations are also
common. These give us a sense of unity.
Whether it be the Sharavathy Dam or an ultra-
modern Plutonium plant, whether it be an
agreement on Bokaro or the confirmation of
the basic outlines of the Fourth Five Year
Plan, it is a common national interest that
motivates us. Let us not hesitate at any
sacrifice to maintain the fundamental unity of
India, its people and its unique traditions. The
issues facing the country are tremendous, but,
if I may humbly submit, the opportunities for
services also are very great.

Once again. Madam, I express my gratitude
to the President for his Address.

Thank you very much.

SHRI D. P. KARMARKAR (Mysore)
Madam, it is a privilege for me to second the
motion just now moved by my distinguished
colleague. The President has rightly referred
at the outset to the progress achieved by the
country during last year. Industrial production
has gone ahead of the targets fixed for the
Third Five Year Plan. As regards the shipping
target, we have already finished our work in
less than four years' time what we had
planned to be achieved in five years' time.
Exports have also achieved a very distinct
improvement. As against Rs. 576 crores in
1958-59, we have reached the tall total of Rs.
800 crores and we have been able to add
substantially to our export earnings. This has
not been done without effort. I should like to
congratulate the Government and the Minis-
ters concerned on the signal achievement in
their respective sectors. Then, secondly, apart
from these items of progress, the I general
outlook of the plans has been fairly I healthy.
It is always said that We need
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" [Shri D. P. Karmarkar]

not slavishly depend upon the estimates of
others, but still what others say about us over
the years has also a lesson for us. Almost
every one of our well-meaning foreign critics
has testified to the fact that by and large the
rationale and the basis of pur planning has
been sound and though our achievement has
fallen short of our targets under the Third Five
Year Plan, it has not been disappointing. It is
encouraging.

But as the President has rightly observed in
his Address, we have had to face two very
difficult problems. One of them, if I might say
so, is emotional and the other one is practical.

Now, about the food problem every one of
us knows it. [ am afraid that my small study of
the prices for the last eighteen or twentyfour
months has shown to me that Government last
year perhaps were not aware of the seriousness
of the situation that was developing. It is not as
if the situation developed all of a sudden and
what disturbed a common citizen like me was
not so much the shortage because in a way our
crops were bad for two years. There was a
shortage of cereals all round. But what disturbs
one is the fact that in certain cases there were
occurrences which should disturb every one of
us. I happen to come from the lucky district of
Dharwar, which is normally self-sufficient in
grains. We normally export cereals, but last
year it did happen that, on account of the high,
rising prices there were riots at six places in
my district, rioting and looting mind you, not
by the conventional, professional holli-gans,
but mostly by well-meaning, sound-minded
citizens, who could not get grain in the open
market and in one of the attacks on a truck-
load of grains all the villagers assembled,
looted the grain from the truck and then each
of them paid 75 p. per kilogram for the jowar
that they took. That is rather unnerving, if they
were to happen on a large scale. If I were to be
asked what was the most disturbing point in
last years food situation, I would not say the
shortage. I would not even say the high prices,
though the prices were almost the highest on
record. What I would say is that the people in
many parts of the country  had lost faith in
the Government's
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capacity to deal with the situation. That is very
distressing. I wish that it were not so. We have
got now the Food Corporation, for the whole
of the country. I do hope that the States also,
each of them, will help in its working so that
we may evolve a better distribution system.
Happily for us the crop this year is promising
well, but I should like to say very gently but
firmly that even now in some of the places, in
a surplus area like my district jowar is being
sold at 75 p. per kilogram. Rice is selling at 85
p. per kilogram. Normally the relative prices
of jowar, wheat and rice ought to be like this.
Rice should be one and a half times as
expensive as wheat and it should be twice as
expensive as jowar, but today in my district
jowar is selling almost on a par, at the same
price as rice. If that happens when the crop is
coming into the market, I wish Food Ministry
should take special note of it.

In regard to the food reports in the Gov-
ernment of India they are following our
masters in the nomenclature of grams. We
know of what you call the food proper, about
the finer grains, namely, rice and wheat. About
jowar and bajra and everything else regarding
coarse grains, they do not worry so much,
though there are crores of people eating jowar,
eating ragl and eating bajra. We just do not
pay attention to them. If rice rises in price we
are scared Jf wheat rises in price we are
scared.

1 P.M.

Jowar, ragi and bajra do not attract the
attention that they deserve. I wish that this
unscientific practice of having this food-grain
division into fine grain and coarse grain goes
away. Every cereal that is imparted to the
population should be all fine, should be placed
on the same level. This difference in the
nomenclature fust helps us in forgetting the
jowar-eating people, bajra-eating people and
the ragi-eating people, though what I learned
as Health Minister shows that any day jowar is
more nutritious, bajra is equally nutritious, and
ragi is much more nutritious than wheat and
rice put together. That is the point. I just made
this point because something that is said here
on the floor of the House sometimes attracts
attention.

Then again the second disturbing factor
apart from food is the high cost of living. I
will not treat the House with too many
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figures. If we take 100 as the standard for
1952-53, last year the cost of living rose to
J39. This year, the current year, it rose to
more than 150. In terms of sufferings of the
poor one can easily imagine what that means.
The average earning of a man labourer is Rs.
2 per day and a woman labourer is about Re. 1
per day. Anyway that is the normal average.
Now he eats much more than we do. If a man
earns Rs. 2 and if Rs. 1/8 is consumed in
buying jowar or wheat or rice, what is he
going to do with eight annas ? Incidentally—
though I am not supposed to discuss the
Budget— this is the high cost of living, and I
should like to say that it passes my
understanding how the Finance Minister had
the courage to impose an additional 10 per
cent import duty on all products except food
and a few other articles.

THE DEPUTY CHAIRMAN : We will
hear Mr. Karmarkar and then rise for lunch.

SHRID. P. KARMARKAR: I am
mentioning this because later on in the
discussions there will be an encomium paid to
the Finance Minister for the relief that he has
given. His is a budget in the right direction.
For the first time he has broken new ground.
That is a correct thing. He has had the courage
to take away some of the imposts from the
consumer variety of goods. That is a correct
thing. But with all that, with all his ability and
cleverness, it passes me how quietly ten days
before the Budget he added a ten per cent
import duty on all articles excepting of course
the absolutely necessary food articles and
other things. Now I will not use very strong
language. Had I been in the British period, I
would have said that it is criminal on the part
of any Government to add any impost now to
the cost of living. I would not say that now. In
view of our new democracy I leave all that
type of indiscretion to my friend over there,
Mr. Bhupesh Gupta. But I will say
nevertheless that to add a single blade of grass
to the burden already borne, to add a single
little paisa to the cost of living is something
which is inexcusable and to that extent I am
afraid this ten per cent import duty is
unjustified. They do not tell us how much they
are going to add to the resources by the addi-
tional duty. The other day a very able
Secretary of a Ministry, the Economics
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Secretary, gave a press interview, but he held
from the public one thing which was most
important, the additional revenue accruing
from this additional duty. On a rough
estimate, I feel, it will be 60 to 80 crores.
Now take away that Rs. 60 crores or Rs. 80
crores from all the virtues of the relief given
in the Budget and what remains ? I am sorry
about that, therefore, I am speaking about
that. We need to do all that we can during this
year to keep the cost of living down.

Then there is a third point which 1 would
like to touch, and that is something about the
Fourth Five Year Plan. I happen to have
always held the view humbly and firmly that
our plans are what we call Western-oriented—
American experts, English experts, Western
experts are there. We sometimes pay lip
sympathy to what Russia has done but our
planning is not in that direction. We utterly
exclude the Russian pattern where the
Parliament meets for two days in the year. If
Mr. Bhupesh Gupta were in the Opposition in
Russia, he would not be able to take as wrong
a view or speak for as long a time. So have we
excluded the Russian pattern in the economic
planning also. Our planning is wholly what we
call income-minded, per capita income-
minded. What was our per capita income ten
years back ? What is our per capita income-
today 1 That is all we think about. But then I
should like humbly to plead with the
Government and the planners that we need to
take up one thing from Russia, and that is the
building of the base. We need not wholly copy
the English model where the industrial
revolution threw a large number of people out
of employment, almost starved them and
killed them. We do not want to repeat that
experiment. I went through the figures which
my esteemed elder colleague Shri Khandubhai
Desai has got as to what was the backlog of
unemployment at the beginning of the Second
Plan. It was 3 million or 4 million. What was
the backlog at the end of the Second Plan ? It
was 6 million or 7 million. Now what is the
backlog likely to be of unemployment by the
end of the Third Plan because in the meantime
boys are growing into men ? The fear is it will
be anywhere between 80 lakhi and 90 lakhs,
so that the greater the per. capita income
during the last ten years the
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[Shri D. P. Karmarkar.l

larger the number of people wholly unem-
ployed let alone under-employed. We have
had some scholars who have pointed out to us
that there is something wrong about this. What
is the solution ? There is a very good analysis
of the whole Third Plan by one distinguished
author, Mr. Lewis, who happens now to be the
Minister in charge of the U.S. Aid in Delhi.
His has been a friendly but critical review.
There is one suggestion he has made. 1 was
fumbling with the idea as to how it is—but
then I found myself strengthened; I am an
economist by the road-side as they say; I
picked up my knowledge of economics by way
of experience; i find myself reinforced by this
distinguished author. What does he say 1 He
says that unemployment is growing with the
Plans. It will take 30 or 40 years fill
>ustenance percolates from above. May be
after 40 years when we give them a high
national income and a high per capita ex-
penditure we will employ all of them. Till
<hen they have to die. What is the remedy ? 1
said a moment ago that Russia built a base.
They gave water-supply to every little village'.
They gave a dwelling to every one of the 5.5
million people in and round about Moscow.
Of course, they are rigid. Anyone who wants
tci go info Moscow from a village requires a
permit. If he is found there without
permission, he is sent to jail. W§ are a little
liberal in that matter. Anyone can come to
Delhi arid create problems.

Look at the way we are functioning. During
the Third Plan 5000 villages were selected for
survey—and there are about 5 lakhs of
villages. Out of them 3,575 were actually
surveyed and 2,860 were selected for im-
plementation of the plan. This is about all the
progress that we have made. We have not
been able to spend what we call the allotted
fund for the Third Plan to in-trease the water-
suppily. Public Health engineers have
estimated that roughly Rs. ,1,100 crores
would be necessary for giving good drinking
water for the urban areas piped water for
villages Rs. 600 crores; any type of water Rs.
200 crores. So a minimum of Rs. 1,300 crores
is required. What is .our history '? We have
got a national water supply plan. We spent
about Rs. 100 crores odd during the Third
Plan. As against this requirement of Rs. 1,300
crores, we are proposing in the outline of the
Fourth Plan to spend about Rs. 340 crores
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for all the five years together. Thanks to our
tardiness, our achievement will be round
about Rs. 250 crotes, when there is Rs. 1,300
crores worth of work to be undertaken to give
the last man in the village good drinking
water. At that rate, a man who is living today
will not have the good fortune of seeing the
last village provided with drinking water
suppfy. We shall be able to do it, on a rough
computation, 30 years hence. Now, is that the
way of building the base ? The per capita
income will enlarge, double itself, by the end
of 1971 or 1976. But the villager will have to
go beyond that, without sanitation, without
water supply. Now, I wish it were possible to
organise a camp, specially of the Members of
Parliament, all of us including the Leader of
the House, the members of the Planning
Commission, the Prime Minister with all the
members of the Government. If we all camp in
any village for one night or two, a village with
a perfectly insanitary water supply, we will
realise the problem. I cannot realise the poor
man's misery unless I am a poor man myself
and I go down with him. I cannot otherwise
appreciate the misery that is suffered by a
villager by having a distant water supply or an
insanitary water supply, and I am afraid that
we have yet to develop that feeling. Here . . .

SHftf M. RUTHNASWAMY (Madras) :
You should have enough imagination to

SHRI D. P. KARMARKAR : Your imagi-
nation or my imagination may be fertile but
we do not go to the root of the question. At the
end of the Third Plan, we shall have one
Primary Health Centre for every 60,000
villagers. First let us take one more Primary
Health Centre in each block and reduce the
gap, and it is thus that we have to build up the
base. Let us make a resolve now and here
today that before ten years lapse, every village
will have a good water supply, will have
access to a hospital, will have a school and
that every small man will have a house of his
own. And in the cities, town-planning should
be done, it could be done. But, Madam, it
requires funds. Out of Rs. 22,000 crores which
we have earmarked for the Fourth Five Year
Plan, we shall have to allot Rs. 3,000 crores.
Now, it means one rupee of investment brings
Rs. 3 of national product. During all those five
years, the investment of Rs. 3,000 crores that
has been taken away from other invest-



1517 Motion of Thankson [ 2 MARCH

ments, will mean that we shall have less of
Rs. 10,000 crores of national income. It does
not matter. The per capita income will be Rs.
5 or Rs. 10 less. But we shall have built the
base. I am making this point strongly because
1 feel stronghly about it. We are getting more
and more prosperous by and large, but on the
margin, thousands and lakhs and millions of
our people will go on suffering for want of
housing, for want of water supply, for want of
sanitation and of other facilities. That is all
that 1 have to say by way of a few
observations regarding the points made in the
President's Addreis.

Madam, I should fail in my duty if I do not
associate myself with my distinguished
colleague in what she said about Shri
Jawahhrlalji. 1 would like to refer to the
greatest misfortune that we have suffered in
the loss of our leader. Many encomiums have
been given to him, the world has paid its
tributes. Having had the privilege of seeing
him a little close during the last seventeen or
eighteen years, there is one thing that stands
above all. Jawaharlal Nehru was a great man,
was a great sacri-ficer, was a fighter, about
whom his erstwhile adversary the late Sir
Winston Churchill, a noble man nevertheless,
said : "if there is one man who has conquered
hatred and fear, it is Jawaharlal Nehru." He
was very great. One thing We in this House
always remember—Jawaharlal Nehru was a
man of grace. I remember very well one
incident which happened on that day, last
year. That was his last session. He was
unwell, invalid, and he rose up six or seven
times for answering questions from the
Opposition. My friend, Shri Bhargava,
shouted from there, "Let not the Prime
Minister rise up". And do you know what The
Prime Minister said? It is something which is
just imprinted on our hearts. He said, "There
is something like a decorum of the House-"
That was the man, a man of grace, who never
thought ill of the Opposition,, who wished, in
a sense, the Opposition to be active. He was
always worried that the Opposition or
anybody should not think that he was
ungracious. Grace above all, first, second and
last. I wish we maintain that great virtue of
his, and we shall have paid no greater tribute
to him than by doing so.

Thank you very much.

1965]
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The question was proposed

TaHe DEPUTY CHAIRMAN : There are
271 amendments but I do not think all the
Members are here. So, the amendments could
be moved when we reassemble.

The House stands adjourned till 2.30 p.M.

The House then adjourned for
lunch at fifteen minutes past one of
the clock.

The House reassembled after lunch at half
past two of the clock, THE DEPUTY CHAIRMAN
in the Chair.

THE DEPUTY CH MRMAN : There are
271 amendments which may be moved at this
stage.

SHr1 P. L. KUREEL URP TALIB (Uttar
Pradesh) : Madam, I move :

12. "That at the end of the Motion the
following be added namely :—

"but regret that the Address does not
make any mention of any concrete
programme for bringing about socialism
and establishing a welfare State in the
country with the co-operation of all the
Opposition parties.' "

13. "That at the end of the Motion the
following be added, namely :—

"but regret that the Address presents
no definite programme for removing
unemployment and poverty in the hilly
and other backward areas of the country
and makes no concrete suggestion for
putting an end to the injustices which are
being meted out to the poor landless
farmers and agricultural labour." "

14. "That at the end of the Motion the
following be added, namely :—

'btit regret that the Address does not
present any programme for increasing
the food production.'"
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15. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
draw attention towards declaring the
ending of the emergency."

16. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
mention the measures for checking
misuse of the emergency and the De-
fence of India Rules and for releasing as
early as possible the political prisoners
who have been detained under the
Defence of India Rules."

17. "That at the end of the Motion

the following be added, namely :—

'but regret that the Address does not
radicate any concrete steps for granting
economic and social equality to all the
citizens."

18. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
refer to the indifference on the part of
Government to give an honoured place to
the common language for establishing
democracy."

19. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
draw attention to the failure of Gov-
ernment to stabilise the prices of
agricultural and industrial products of
daily use by checking the rising prices."

20. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
make a mention of the declining foreign
trade, the depleting foreign exchange and
the deteriorating economic situation." "

[RATYASABHA]
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21. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
give any directive for the restoration of
the Indian territory under Chinese
occupation."

22. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
draw attention to the wrong policy
adopted by Government in applying the
Defence of India Rules to political
workers. Members of Parliament and of
Legislative Assemblies and members of
local institutions instead of applying the
same to those indulging in bribery,
black-marketing, profiteering and hoard-
ing of foodgrains."

23. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
give reasons for the indifference on the
part of Government with regard to
conducting business in Hindi in all the
High Courts of Hindi-speaking States
instead of in English.'"

24. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
make any concrete suggestions for put-
ting an end to the increasing threats of
communalism, provincialism and lin-
guism.""

25. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
lay stress on the necessity of formulating
a practical, active, and independent
policy of non-alignment in place of the
present foreign policy of non-alignment
of the Government of India.""

26. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
make a mention not only of the failure
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of Government to remove the marked
disparity between low incomes and high
incomes but even the lack of effort on
their part in that direction."

27. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
make mention of the failure of
Government to improve the condition of
the backward classes, the Harijans, the
tribals and women by providing for them
special opportunities or of Government's
failure to bring them up to the level of
the other sections of the society."

28. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address makes no
mention of the misuse by Government of
the Defence of India Rules and their
application in suppressing the opponents.'

29. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address neither
makes any mention of the country-wide
Satyagraha resorted to by the Republican
Party of India in which more than two
lakhs of people were arrested, nor does it
direct the Government to accept their
reasonable demands."

SHrRi  DAHYABHAI V. PATEL
(Gujarat) : Madam. I move :

31. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address displays in
general a dangerous amount of un-
justified complacency and self-satisfac-
tion and gives little indication of the grim
economic situation, of the great distress
suffered by the people due to food
shortage and high prices, and of the fact
that the country has been taken to the
brink of bankruptcy as shown by the
Finance Minister's Statement in
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the Lok Sabha on February 17; in par-
ticular the House regrets :—

(a) the absence of any indication of a
policy that could effectively end
inflation and create conditions per-
mitting of rapid growth in industrial
and agricultural production;

(b) that, on the contrary, the Memo-
randum on the Fourth Plan referred
to in the Address is calculated to
lead to accelerated inflation and a
general collapse of the economy
and shows that no lesson has been
learnt from the failures of the
Second and Third Five Year Plans
to fulfil most of their objectives;

(;c) that, while referring to the explosion
of a nuclear device by Communist
China and anticipating a second
explosion, the Address does not
suggest a positive policy by which
India may be able adequately to
resist nuclear blackmail on the part
of Communist China;

(d) that, while expressing concern over
recent events in South-east Asia, the
Address suggest the convening of a
Geneva type conference,
notwithstanding the fact that the
present grim situation in that region
is a direct consequence of the two
previous Geneva Conferences on
Vietnam and Laos respectively and
that the Address shows a sigular
lack of understanding of the fact
that the defence of Laos. Vietnam
and Malaysia against Chinese

Communist expansionism is
essential for the defence of India
itself; and

(e) that, the Address fails to exprevss
solidarity and support to the Gov-
ernment and people of Malaysia in
their resistance to aggression and to
give any assurance of India's
readiness to give military assistance
to Malaysia."

(Amendment No. 31 also stood in the
names of Sarvashri S. P. Singh Dev, Ram
SiAgh, S. S. Mariswamy, Lokanath Misru and
Devi Singh).
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'41. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address, while
stating that there is a decline in our
reives of foreign exchange and thereby
recording a note of optimism, does not
express regret for the wrong and
optimistic estimate made last year that
our foreign exchange reserves have not '
been under the same kind of pressure as
in the previous year.'"

42, "That at the end of the Motion the
following be added, namely :—

'but regret that, in spite of adopting
(lie policy of price support for major
agricultural crops with a view to raising
the level of agricultural production as
enunciated in the Address last year, the
present Address does not comment on
the non-fixation of prices by Gov-
ernment even now on a scientific basis."

n

43, "That at the end of the Motion the
following be added, namely—

'but regret that the Address does not
make any mention of the presentation of
the Indian Crop Insurance Bill which
was announced last year, nor does the
Address give any reason therefor."

44. "That at the end of the Motion the
following be added, namely :—

'but regret that, in stating that the
railways have adequate capacity to meet
our current needs, the Address fails to
show any awareness of the miseries of
the railway passengers travelling in the
tftird class."

45. "That at the end of the Motion the
following be added, namely :—

'but regret that in its reference to the
progress in the production of power,
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production of cloth and other consumer
goods and increase in the national income,
the Address has failed to take note of the
fact that the difficulties of the common
man have increased, indebtedness has
increased, power supply to Rajasthan and
Madhya Pradesh, has been reduced and a
reduction in the power supply to Kerala
has been announced and essential
commodities like cement, iron sheets,
sugar, food-grains etc. are not available in
sufficient quantity."'

46. "That at the end of the Motion the
following be added, namely :-*—

'but regret that the Address makes no
declaration in regard to abolishing the
existing food zones for distribution of
foodgrains and converting the whole of
India into a single unit for that purpose.'"

47. "That at the end of the Motion the
following be added, namely :—

'but regret that the statement in the the
Address that the prices of agricultural
commodities have been fixed at economic
levels does not reflect the correct position,
because, in fixing the prices on a scientific
basis the production of marginal land,
capital expenditure on production, five
yearly rotation of agricultural land and the
increased prices of other material used in
production would have to be taken into
account."

48. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address makes no
mention of the evaluation of the utility of
using cow dung along with chemical
fertilizers."

49. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address, while
showing awareness of the threat of in-
flation, mentions only the curative mea-
sures for facing the threat but doe* not
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mention the preventive measures which
rest only with Government and are not in
the hands of the people."

50. "That at the end of the Motion the

following be added, namely :—

'but regret that the Address, while
showing awareness of the threat of the
unaccounted money, has only suggested
curative measures to meet it and makes
no mention of the preventive measures
against the accumulation of such money
in future and for removing the causes
thereof."

51. 'That at the end of the Motion the

following be added, namely :—

'but regret that the Address makes no
mention of Government's responsibility
for bringing about deterioration in the
monetary position, although an attempt
has been made in it to enunciate the
principle of balancing the imports and
exports of which the Government is fully
aware.'"

52. "That at the end of the Motion the

following be added, namely :—

'but regret that the Address does not
point out that the present crisis in the
foreign exchange position is the result of
the defective policy followed by
Government so far and that no lesson has
been learnt therefrom so that the position
of the foreign exchange may not become
more critical.' "

53. "That at the end of the Motion the

following be added, namely :—

'but regret that the Address, in re-
stating the objectives of the Fourth Five
Year Plan, does not mention that in-spitc
of these objectives the number of the
unemployed in the country has
increased, dearness has increased, eco-
nomic disparity has increased and the
miseries of the people have increased.' "

{2MARCH 1965 ]
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54. "That at the end of the Motion

the following be added, namely :—

'but regret that keeping in view the
policies of the Government, the views
expressed in the Address regarding ex-
tension of facilities to private sector for
the removal of the shortage of cement
will remain only as pious wishes.' "

55. "That at the end of the Motion the

following be added, namely :—

'but regret that while the Address
expresses concern over the increase in
population, it fails to take note of the
weak policy of Government by which
lakhs of people are migrating to India
from Pakistan, and Government does not
make any demand for land for the

"m

56. "That at the end of the Motion the

following be added, namely :—

'but regret that the Address (i) does
not take note of the fact that Government
has failed to enunciate and pub-licies its
spe;ific policy about Hindi, the national
language as a medium for unifying India,
thereby giving rise to certain misgivings
in the minds of the people; and (ii) does
not criticise the elements which were
responsible for giving rise to those
misgivings in the minds of the people
which led to the unfortunate incidents in
South India during the agitation there
against the National Language."

57. "That at the end of the Motion the

following be added, namely :—

'but regret that the Address while
admitting the danger from China, and
the growing atomic power of that coun-
try, reiterates the Government's deter-
mination not to enter into an arms race
with any country, and, not to
manufacture atomic weapons though it is
mentioned that Government will
strengthen its means of defence."
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58. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address, by re-
ferring to the policy of non-alignment,
gives an impression that Washington and
Moscow are still the two centres of the
power blocs whereas the obvious centres
now are Delhi and Peking and therefore,
instead of adhering to the policy of non-
alignment, Government should bring
together its allies in order to make Delhi
more powerful than Peking.'"

59. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address fails to
take note of the indiscipline among the
students and the indifference of the
Government towards \yurved, etc"

{Amendment Nos. 41 to 59 also stood in the
names of Sarvashri G. K. Kapoor and D.
Thengari)

PrROF. M. B. LAL (.Ullar Pradesh)
Madam, 1 move :

69. "That at the end of the Motion the
following be added, namely :—

"but regret that the Address does not
show any concern over the failure of
Government to take adequate measures
to prepare the people educationally and
psychologically for the acceptance of the
official language as laid down in the
Constitution, in consequence whereof
there was manifestation of widespread
discontent and active hostility to the
change over, and does not propose any
steps to promote cultural fellowship
amongst different linguistic units.' "

70. "That at the end of the Motion the
following he added, namely :—

'but regret that the Address does not
show any concern over the Government's
failure to take effective steps to * hold the
price line and check steep rise in prices of
foodgrains and other essential
commodities, resulting in unbearable
hardships to the poor and middle classes
of the community."

[RAJYA SABHA ]

President's Address 1528

71. "Thai at the end of the Motion the
following be added, namely :—

'but regret that the Address makes no
mention whatever of the firm resolve of
ihe Indian people, affirmed by
Parliament in November 1962, to drive
out the aggressor from the sacred soil of
India, however hard and tough the
struggle may be, and betrays Govern-
ment's lack of awareness of the potential
menace from the collusion Of China and
Pakistan."

72. "That at the end of the Motion the
following be added, namely :—

'but regret that in the Address while
the development of a prosperous socialist
society is claimed to be the basis of
Government policies, no attempt is made
to chalk out any programme for the
advancement of the nation towards a
socialist order free from unemployment,
exploitation and capitalist hold over

"

national economy"'.

73. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address fails to
show any concern over Government's
wilful negligence of the need to strive for
the amelioration of the economic
conditions of agricultural workers and to
ensure to peasants social justice and a
fair deal without which agricultural
development will continue to be in
doldrums and the food problem will not
be solved.'"

(Amendment Nos. 69 to 73 also stood in
the names of Sarvashri Faridul Haq Ansari,
Niranjan Singh, R. S. Khandekar and Ganga
Sharan Sinha.)

SHRI BHUPESH GUPTA (West Bengal) :
Madam, I move :

74. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that there is a
palpable decline in the leadership of the
Government in the country, coupled
with a growth of authoritarian trends in
the Government."
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75. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does I not
take note of the fact that in the
background of the declining leadership \
of the Government, the extreme reac-
tionary forces are regrouping themselves
and building up pressures on the
Government for reactionary modifications
of progressive Government policies.' "

76. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
show any awareness of the fact that the
monopoly of political power enjoyed by
the Party in power and in particular the
recent negative trends in Government
policy pose a major threat to
parliamentary democracy and its future'.

"

77. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
recognise that fundamentally the growth
of authoritarian and undemocratic trends
in the Government lay at the root of the
Government's failure to anticipate the
recent developments in the South over
the language issue and to tackle the
problem correctly, having due regard for
the sentiments and apprehensions of the
non-Hindi speaking people."

78. "That at the end of the Motion the
following be added, namely : —

'but regret that the Address while
recording the sorrow at the passing
away of Pandit Jawaharlal Nehru, does
not recognise that the void created by
his death in the leadership of the Gov-
ernment is not only being not filled but,
on the contrary, is being taken
advantage of for beating a retreat from
the positive policies tinder the late
Prime Minister Nehru ' "
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79. "That at the end of the Motion
the following be added, namely :—

"but regret that the Address does not
take due cognisance of the fact that the
centrifugal forces are gaining an \ipper
hand in the highest ruling circles in the
country since Pandit Jawaharlal Nehru's
passing away.'"

80. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
mention that the positive policies evolved
under the late Prime Minister can be
upheld and carried forward not through
verbal protestations but by resisting the
pressures to reverse them on the one hand
and by concrete practical steps in both
national and international spheres on the
other."

81. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take into account the actual reality of the
country's economic and political situation
and fails to indicate any change in the
policies and practices of Government
which pose a positive threat to the cause
of the progress of the nation on
democratic lines."

82. "That at the end of the Motion the
following be added, namely :—

but regret that the Address does not
make any promise of an early lifting of
the state of emergency which has been
encouraging and bolstering authoritarian
trends all along the line and which has
invested the bureaucracy and the police
with almost unrestrained powers of
suppression of democratic rights and
liberties.'"

83. "That at the end of the
the following be added, namely :—

Motion

'but regret that the Address does not
take note of the fact that the continuance
of the state of emergency and the
suspension of certain normal pro-
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[Shri Bhupesh Gupta.] visions of the
Constitution  mean, in effect, the
undermining of the very principles on
which our Constitution is founded.™

4J4. "That at the end of the Motion the

following be added, namely :—

'but regret that the Address does not
lake note of the fact that the powers
under emergency are being used for
purposes other than those for Which the
state of emergency was proclaimed in
October 1962."

85. "That at the end of the Motion

the following be added, namely :—

'but regret that the Address has not
show any awareness of the dangers
involved in the continuance of the state
of emergency in so far as the -working of
a parliamentary democracy is
concerned."

86. "That at the end of the Motion the

following be added, namely :—

'but regret that the Address has not
taken any note of the many specific
complaints that have been made since
October 1962 throughout the country
about the gross abuse of emergency
powers and the Defence of India Rules
thereunder."

87. "That at the end of the Motion the

following be added, namely :—

'but regret that the Address docs not
show any concern for the fact that the
continuance of the emergency in the
present situation puts India's parlia-
mentary system in disrepute and creates
an impression abroad that its ruling
authorities no longer want to run the
administration of the country in a normal
Way.' n

88. "That at the end of the Motion the

following be added, namely :—

'but regret that the Address overlooks
the fact that the emergency

powers and the Defence of India Rules
are used for covering up acts of omission
and commission on the part of the
administration in dealing with public
affairs."

89. "That at the end of the Motion the
following be added, namely :—

bin regret that the Address does not
take note of the popular feelings in the
country that the powers under the
emergency and the Defence of India
Rules are now being used not for the
security of the country but for the
security of the rule by the party in

power.

90. That at the end of the Motion the
following be added, namely :—

'but regret that the Address fails to see
that the Government is trying to get the
country habituated to the continuance of
the emergency, which is clearly contrary
to democratic principles and the interest
of the country.'"

91. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
take note of the fact that the continuance
of the emergency powers has greatly
contributed to the negative anti-people
trends which arise from the monopoly of
political power by a single paily rule in
the country.'"

92. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
recognise even the need for a proper
review of how the emergency powers
and the Defence of India Rules are
being used."

93. "That at the end of the Motion the
following be added, namely :—

"but regret that the Address does not
even take note of the observations made
by the Supreme Court regarding the
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Defence of India Rules in connection i
with  a habeas corpus case by some
political detenus under those Rules."

94. "That ai the end of the Motion the
following be added, namely :—

'but regret that the Address does not !
take any note of the opinion expressed | by
eminent jurists in the country to the effect
that the continuance of the emergency and
the Defence of India Rules are harmful.' "

That at the end of the Motion the
following be added, namely :—

but regret that the Address does not
take note of the fact that practically all
tht  Opposition Parties and the Trade
Union organisations in the country have
demanded the lifting of the emer- |
gency."

96. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
take note of the fact that despite the
continuance of the emergency and
unlimited powers thereunder given to the
Government, problems affecting the life
and living of the people such I as food,
high-prices and unemployment have been
aggravated."

97. "That at the end of the Motion, the
following be added, namely :—

'but regret that the Address does not
take note of the fact that the continuance
of the emergency has only encouraged and
emboldened the mono- \ polists, the big
business, big speculators and other
elements of high finance. "

98. 'That at the end of the Motion the
following be added, namely :

'but regret that the Address does not take
note of the fact that the continuance of the
emergency and the Defence of India Rules
are daily undermining the very basis of the
rule of law." LI I RS/65—S
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99. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address misses the
fact that when it came to the protection of
the minority community in Calcutta and
other parts of the country in January 1964
there was no enthusiasm on the part of the
Government to use the emergency powers
to put down communal disturbances at
least at the beginning.""

100. -That at the end of the Motion the
following be added, namely : —

'but regret that the Address does not
take due note of the fact that the
emergency powers and the Defence of
India Rules at their disposal are making
the members of the Council of Ministers
increasingly defiant in their relations with
the people and the Opposition."

101. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the big capitalists
in the country are taking advantage of the
emergency powers and the Defence of
India Rules to intimidate and suppress the
working people.' "

102. "That at the end of the Motion the
following be added, namely :—

"but regret that the Address does not
take note of the fact that in the country-
side the emergency powers and the
Defence of India Rules are being taken
advantage of by the big landlords, hoar-
ders, profiteers and other anti-social
elements for harrassing and suppressing
the peasants and other sections of the rural
poor."

103. "That at the end of the Motion
the following be added, namely :—

"but regret that the Address overlooks
the fact that while the Government leaders
try to cover up their failures in the name
of emergency, they on the other hand are
indulging in ostentatious living as well as
extravagance.' "
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104. "That at the end of the Motion the
following be added, namely :—

but regret that the Address does not
lake note of the fact that the emergency
powers are used even against the
teaching community and students there-
by degrading our education and culture.'

105. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the powers
under the emergency are encouraging
corruption and malpractices in public
administration, especially at the higher
levels.-"'

106. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address misses the
fact that by subjecting India's
parliamentary democracy in its forma-
tive years to a continued rule under
emergency the growth of India's parlia-
mentary system is in effect being stifled
and debased."

107. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that in no ; modern
bourgeois parliamentary democracy in the
world the state of emergency and such
extraordinary powers as the Defence of
India Act and the Defence of India Rules
are used for so long a time and in this
manner in conditions of peace.'"

108. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
recall that even under the British rule in
India the Defence of India Rules were
not continued in conditions of peace for
so long a time.' "

109. "That at the end of the Motion the
following be added, namelv :—

but regret that the Address does not
acknowledge that the continuance of
emergency militates against the traditions
of India's freedom movement and the
teachings of the pioneers of national
movement."

110. "That at the end of the- Motion
the following be added, namely :—

but regret that the Address does not
take note of the fact that *° Government is
guided in the matter o" instate of
emergency by narrow partisan interest and
is out to defy public opinion in the
country."

111. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
express any sorrow or remorse at the fact
that ever since the emergency came into
existence hundreds of political workers,
trade unionists and other workers of the
democratic mass organisations have been
arrested under the Defence of India Rules
and detained without trial."

112. "That at the end of the Motion
the following be added, namely ;—

'but regret that the Address docs not
even take note of the fact that whenever it
so wishes the Government uses the
Defence of India Rules to put in prison
without trial members of Parliament and
State Legislatures belonging to the
Opposition."

113. "That at the end of the Motion
the following be added, namely : —

'but regret that the Address does not
take note of the fact that the Dp fence of
India Rules were used in 1964 in Kerala to
arrest several members of the State
Legislatures on the eve of the discussion
on a no-confidence motion in the Kerala
Assembly against the Congress Ministry."
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114. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the Defence of
India Rules have been used to suppress
the peaceful agitation for food and
against high prices instead of taking
positive steps to relieve the food crisis
and reduce prices.'"

115. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address docs not
lake note of the fact that the Defence of
India Rules have been used against the
workers in factories for their de- \
manding the implementation of the
Tripartite agreement and for making it
easier for the employers to disregard such
agreements." "

116. "That at the end of the Motion
;the following be added, namely : —

but regret that the Address does not
make any mention of a serious subject, :
ViZ., the arrest and detention without trial
of about one thousand leaders and
workers of the Communist Party (Mar-
xist) otherwise known as the rival
Communist Party, including a good
number of members of Parliament and of
several State Legislatures."

1 17. "Thai at the end of the Motion the
following be added, namely :—

'but regret that the Address  does [
not offer any explanation at all of the use
of the Defence of India Rules on a mass
scale against the political opponents of the
Party in power.' "

118: "That at the end of the Motion the
following be added, namely :—

"but regret that the Address overlooks
the fact that a new drive for a large
scale arrest and detention without' trial
of the Communists belonging to what is
known as the rival Communist Party
was first launched in West Bengal in
October 1964 and then extended to the
whole of the country from December
30, 1964."
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119. "That at the end of the Motion
the following be added, namely

'but regret that the Address does not
take note of the fact that many of the
Communists belonging to the rival Com-
munists Party who have been taken into
custody under the Defence of India Rules
and detained were only recently released
from detention under the same measure."

120. "That at the end of the
the following be added, namely :—

Motion

'but regret that the Address does not
take any notice of the serious criticism
which has been voiced in the leading
newspapers of the country against the
large scale arrest and detention of political
opponents of the Party in power.'"

121. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does lake
note of the adverse international reactions
to these arrests and detention without trial
of political workers including members of
Parliament and Slate Legislatures.' "

122. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
show any awareness of the likelihood of
the question of large scale arrests and
detention without trial of the political
leaders and workers in the country being
taken up by international organisations of
jurists and lawyers which cannot but put
the Government of India in an
embarassing and difficult situation."'

123. "That at the end of the
the following be added, namely : —

Motion

'but regret that the Address does not
take Dote of the fact that the large scale
arrests and detention under the Defence of
India Rules of the leaders and workers
belonging to what is known m the rival
ComQfunist Party
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matter of strong criticism by foreign
papers like the Daily Worker (London)
and ['Unita (Rome, Italy)."

been a subject-

124. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
show any awareness of the fact that large
scale arrests and detention without trial of
political opponents of the Party in power
go not only to lower the image of India in
the eyes of the freedom loving people but
is also liable to encourage the reactionary
forces in the political life of the Afro-
Asian countries/ "

125. "Thai at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take into account the fact that the large
scale arrests and detention of the political
opponents of the Party in power in India
are bound to mock at protestations about
democracy on the part of the ruling
circles.""

126. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not take
even any notice of the fact that the large
scale arrests of the 'Left Communists' had
been criticised even in conservative papers
like the London j Times."

127. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the large scale
arrests and detention of the political
opponents of the Congress are viewed in
the country and abroad as an attack on the
democratic movement as a whole."

128. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the pub-
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lic resentment against the arrests has
become all the more intense because of the
fact that these have been made when the
Government have failed to tackle the
problems of food, high prices etc'

129. "That at the end of the Motiou
the following be added, namely :—

"but regret that the Address does not
take note of the fact that the entire
Opposition in both Houses of West Bengal
Legislature strongly voiced their protest
against ihe use of the Defence of India
Rules to detain the political opponents of
the Party in power including 16 members
of the State Legislature.' "

130. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not take
note of the fact that a number of
Communists continue to be in detention in
Maharashtra ever since the end of 1962.""

131. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
make any mention of the production of a
White Paper on the large scale arrests of
"Left Communists" although immediately
after the arrests a promise was made by the
Union Home Minister that such a White
Paper would be produced."

132. "That at the end ot the Motion
the following be added, namely :—

'but regret that the Address does not take
note of the fact that large scale arrests of
political opponents of the Congress,
including members of Parliament and State
Legislatures, have taken place although
there is no mention of any overt act to
show that there was any plan or move on
the part of those who have been arrested
for violent subversive acts."
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133. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address omits any
reference to these arrests even when
there is no suggestion in the Address that
the security of India is in any way
threatened by internal forces."

134. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take due note of the adverse reactions of
statements made by the Union Home
Minister at Irivandrum towards the end
of January in support of the large scale
arrests of those whom he describes
sometimes as "Left Communists"." "

135. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take any note of the fact that the
Government has broken the long-stand-
ing precedent of teleasing political de-
tenus on parole in the event of their
contesting elections to Lok Sabha or
State Assemblies."

136. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
indicate any official reactions to the
widespread popular demand for the
immediate release of all these political
opponents of the Party in power who are
now detained under the Defence of India
Rules.""

137. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the Government
is using the Defence of India Rules and
not the Preventive Detention Act against
their political opponents with a view to
avoiding even the limited procedures and
safeguards provided for in the Preventive
Detention Act."
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138. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
recall the assurance given in the early
5()'s when the Preventive Detention Act
was amended to the effect that the
Preventive Detention Act would not be
used against persons belonging to any
sections of the Opposition or the Trade
Union and democratic movements.' "

139. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the political
detenus under the Defence of India Rules
are not being given due status in prison
or proper treatment.""

140. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the peoples' protest in
Tripura against the arrest of a number of
leading political workers, including a
member of Parliament, a member of the
State Assembly and a sixty year old
respected woman leader and their
removal from Tripura to the Hazari-bagh
Central jail in Bihar."'

141. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that a trade union
worker who was a detenu and was
released on parole for contesting Dehra
Dun Municipal elections was sent back
to jail even after he had won the elec-
tions with a thumping majority thereby
once again registering in him the con-
fidence of the citizens of Dehra Dun."

142. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the large scale
arrests of political opponents of the Party
in power have been parficu-
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larly widespread precisely in those
States where the position of the Con-
gress is weak, viz., Kerala, Andhra and
West Bengal."

143. "That at the end of the Motion I
the following be added, namely :—

byt regret that the Address does not
lake note of the fact that the cross sections
of public opinion in the country are by no
means convinced at the , explanations
given by the Home Minis-ler that these
arrests have nothing to , do with the mid-
term elections in Kerala or with the rights
of the people U> conduct democratic
movements.' "

144. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
give any assurance that the Members I of
Parliament and State Legislatures I who
were detained under the Defence of India
Rules will be allowed to attend Jhe
sessions of their  respective \ Houses in
order to answer the charges which have
been made against them ' and their
respective parties in their absence."

145. "Thai at the end of the Motion J
the following be added, namely :—

'but regret that the Address does j
not take proper cognisance of the fact |
ihat to detain without trial Members j of
Parliament and other legislators and (hen
to make charges against them in | their
absence is wholly unfair to the i persons
concerned and equally contrary to the
accepted  ways of  parliamentary
democracy."

146. "That at the end of the Motion the
following be added namely :—

'but regret that the Address does not
take note of the fact that the Govern
ment has, by its acts of omission and
commission, failed to tackle the lancu-

age problem, especially in the recent

period."
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147. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that many people in
the country, especially in the South, felt
that the assurances given by the late Prime
Minister in 1959 in regard to certain
aspects of the language question were not
being properly implemented.'"

148. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the speech
delivered by the Home Minister on
January 26, 1965 in Hindi on the All India
Radio was in some ways misconceived,
including the choice of his words, when
he tried to allay apprehensions among the
non-Hindi speaking people particularly in
the South."

149. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does net
take note of the fact that immediately
before the 26th January and thereafter the
Government did not take effective and
wise steps to forestall the possible
repercussions under the conditions then
existing on the formal and legal change
over from English to Hindi at the Union
official level."

150. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note qf the fact that in the initial
stages of the disturbances in Tamil Nad
over the language question, Government
looked upon the entire development as a
law and order problem and proceeded to
help the State Government of Madras by
placing the military at its disposal, etc.,
instead of giving political leadership and
guidance to face up to the situation."
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151 "That at the end of the Motion the
following be added, namely :—

'but regret that the Address do« not take
note of the fact that despite the j
machinations of some extreme reac- i
tionary and anti-social elements to ex- '
ploit the sentiment of the people of
Madras and utilise the language issue I
for their own ends, the political and i
moral responsibility for allowing the |
situation to take such an ugly turn I
must rest with the Union Government and
the State Government of Madras.""

152. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not |
yet indicate vigorous measures to upgrade
the regional languages in the States
and give them their due places I as a part
of the overall transition from English to
India's own national langu- j ages and for
the cultural political ad- ' vancement of
the people.""

153. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that Urdu is not
recognised as a regional language in Uttar
Pradesh and Bihar, nor does i it hold out
any assurance that Urdu shall be given its
due status as regional i language in these
and other States where it is spoken by
large numbers of people."

154. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
give any assurance that the Central
Government will intervene so that pro-
per judicial inquiry is held into all cases
of police and military firings and
violence in Madras and Andhra.'"

155. "That at the end of the Motion '
the following be added, namely :—

'but regret that the Address does not
take note of the fact that in order to
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solve the language question in a demo-
cratic and popular way it is urgently
necessary to counter the extremist posi-
tions in regard thereto."

156. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take due cognisance of the fact that the
solution of the language problem can be
brought about only on the basis of
undiluted democratic principles and in
full cooperation with all healthy forces in
the country."

157. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that whatever good
work was done at the earlier National
Integration Conference was not followed
up by the Government either in the Centre
or at the State levels-"'

158. "That at the end of the Motion
the following be added, namely :—

but regret that the Address does not
take note of the fact that when several
Slates were not implementing the three-
language formula, agreed to by all con-
cerned, the Union Government did not
show any concern or take any initiative in
order to ensure its implementation.' "

159. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take due note of the fact that corruption in
high places is growing even though some
Chief Ministers of States have had to
resign their offices on account of serious
allegations ~ of  corruption  and/or
impropriety on their party.""

160. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the pro-
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mise made by the Union Home Minister
that within two years corruption would
be eradicated are far from being
fulfilled.""

161. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not take
note of the fact that there is j a strong
opposition in national political circles in
the country including Government circles
to the work of the Vigilance Committees.'

n

162. "That at the end of the Motion
the following be added, namely :—

"but regret that the Address does not
take note of the fact that some members
of the Central and the State Governments
have openly come out against even the
very restricted initiative taken under the
so-called Sadachar movement.' "

163. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
lake note of the fact that the public does
not have much confidence in the
Government's declaration about fighting
corruption, especially in view of the fact
that whenever people in high places are
involved there is generally a tendency to
delay and hush up the allegations.*"

164. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
recognise that it is impossible to develop
people's initiative in the fight against
corruption while using the Defence of
India Rules and other repressive
measures against the Opposition and the
country's democratic movement."

165. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
call upon the Government and the
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nation to go to the social, economic and
political roots of corruption in the
administration and in the country's public
life." "

166. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not take
note of the fact that corruption in high
places today arises large ly from monopoly
of political power on the one hand and
from the growth of monopolies and
monopolistic tendencies in our economy
on the other.""

167. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not take
note of the fact that the authorities do not
pick up sufficient courage in fighting
corruption in high circles for various
extraneous considerations.' "

168. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not take
note of the fact that one source of
corruption is political donations by the big
business and the joint stock companies
under its control to the funds of the ruling
Party as well as other Parties that generally
stand for the vested interest-'"

169. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not note
the imperative need for enlisting the co-
operation of the working people and their
trade union organisations at all levels in
fighting corruption.' "

170. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
indicate any assurance to the effect that the
Government has drawn correct lessons
from such important
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reports as that of the Das Commission
and the Vivian Bose Commission."

171. "That at the end of the Motion !
the following be added, namely :—

'but regret that the Address does not
pin-point corruption as exemplified in
the crisis of the present economic and
political system in which the ruling
circles are getting more and more
associated with big business and other
monopolistic interests."

172. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the serious allegations
about the use of public funds and State
resources for promoting the purposes of
the Party in power."

173. "That at the end of the Motion !
the following be added, namely:—

'but regret that the Address doe>
not indicate any policy for the cultu ial
remaking of the nation, through, among
other things, reorientation of | our
educational system."

174. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take proper note of the countrywide
agitation of the teachers of all | categories
as well as of the student community for
the redress of their long-standing
grievances.' "

175. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that mere allocation
of funds by the Central Government to
the States does not exhaust its
responsibility towards the cause of
education."
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176. "That at the end of the Motion
the following be added, namely :(—

'but regret that the Address does not
offer any promise that higher education,
especially in science and technology
would be increasingly made cheaper and
thus be available to boys and girls of the
poorer sections of the community." "

177. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
indicate any initiative on the pail of the
Central Government to review the
implementation of reforms in education
or measures for improving the conditions
of the teachers and students.' "

178. "That at the end of the Motion
the following be added, namely :—

but regret that the Address does not
show sufficient concern at the fact that
the rate of economic growth under the
Third Five Year Plan had not only fallen
short of the mode*i targets, but has not
even kept pace with the growth of the
population."

179. "That at the end of the Motion
the following be added, namely :—

"but regret that the Address does not
emphasise the need for a critical review
of the guiding policies and practices
under the Five Year Plans, even when
many physical plan targets are no' being
fulfilled.""

180. "That at the end of the Motion
the following be added, namely :(—

'but regret that the Address does not
take note of the semi-stagnancy in
agriculture, nor does it promise any
radical agrarian reforms which would
break the concentration of Jand-
ownership in the hands of the few and
give land to the actual tillers of the soil,
thus facilitating radical reorganisation of
India's agriculture.'"
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181 "That at the end of the Motion the
following be added, namely :—

'hut regret that the Address does not
take any note of the fact that the
agricultural indebtedness of the peasant
masses is growing and that unless the
entire policy of rural credit, backed up by
provision of adequate funds, is changed,
rural indebtedness would continue to
crush the peasantry to the detriment not
only of our agriculture but of the national
eco- ! nomy as a whole.'"

182. "That at the end of the Motion the
following be added, namely :—

'bu.t regret that the Address does j not
promise any vigorous measures for
encouragement to the cottage and rural
industries which have to play an
important part in the regeneration of the
national economy."

183. "That at the end of the Motion
the following he added, namely:—

'but regret that the Address does not
note the absence of effective concrete
measures for curbing the growth of
monopoly and monopolistic trends in
national economy.""

184. "That at the end of the Motion '
the following be added, namely:—

'but regret that the Address does not
even categorically promise the ' eomplete
abolition of the Managing Agency system
and effective amendments to the
Company Law to prevent the Secretaries
and Treasurers, directly or indirectly,
assuming, in effect, the ro/e of Managing
Agents, and thus help both inter-locking
of companies and concentration of
economic power." "

185. "That at the end of the Motion ;
the following be added, namely

'but regret that the Address does not
take note of the popular demand Jor
nationalisation of banking andI
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general insurance and for taking over the
entire whole-sale trade in food-grains in
the public sector under State Trading.'"

186. "That at the end of the Motion
the following be added, namely :—

but regret that the Address does not
promise the nationalisation of the export-
import trade, although the country is
running heavy deficit trade balances and
India's foreign reserves have reached an
all-time low."

187. "That at the end of the Motion
the following be added, namely ;—

hut regret that the Address does not
promise to bring down the profits in the
corporate private sector by fixing an
effective ceiling on profits."

188. "That at the end of the Motion
the following be added, namely: —

'but regret that the Address does not
take any note of the dangers of increasing
operation of private business investment
in our economy whereby the foreign
capitalists seek to exploit India's resources
and take advantage of the protected
market."

189. "That at the end of the Motion
the following be added, namely :—

but regret that the Address does not
take note of the fact that the sg-called
foreign collaboration agreements with
foreign private business interests; promote
fresh penetration of foreign capital in our
national economy." "

190. "That at the end of the Motion
the following be added, namely :(—

'but regret that the Address does not
take due note of the fact that in the recent
months  foreign  private  business
enterprises are making it a special point to
take advantage of India's poor foreign
exchange resources in order
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lo secure for themselves new conces-
sions and better terms for operating on
India's economy."

J91. "That at the end of the Motion ihe
following be added, namely :—

but regret that the Address does not
take note of the fact that the present
reliance on collaboration with foreign
private 'business interests is Iraaght with
serious consequences for the country's
future.""

192. "That at the end ol the Motion the
iollowing be added, namely :*—

but regret that the Address does not
give any assurance that the present drift
in the direction of seeking more and
more private collaboration and more and
more private investments will be
checked and stopped.' "

193  That at the end of the Motion the
following be added, namely :—

'hut regret that the Address does not
take note of the fact that the present
policy of the Government with regard to
foreign private investments in India is
contrary to the national objectives of
attaining full economic independence.' "

194. "That at the end of the Motion
the following be added, namely :—

bin regret that the Address does'
not take note of the fact that the
financial advantage gained from the
western countries through collaboration I
agreements and 'aids', etc., are more [
than offset by the loss India's economy
suffers on account of unequal trade
relations with these countries."

195. "That at the end of the Motion
the following be added, namely : —

hm regret that the Address does > not
promise any forthright review of | the
present decline of India's foreign ' assets
notwithstanding the fact that an ! all time
peak has been achieved in pxports.™
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196. "That at the end of the Motion
the following be added, namely :—

but regret that the Address does not
take a realistic view of India's growing
repayment liabilities, nor does it indicate
any concrete policy to improve the
situation." "

197. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
recognise the need for preventing or at
least restricting remittances by foreign
investors in India of profits, dividends,
commissions and other charges, etc' "

198. "That at the end of the Motion
the following be added, namely :—

but regret that the Address does not
take serious note of the huge amount that
are being paid as freight charges to
foreign concerns."

199. "That at the end of the Motion
the following be added, namely :—

'but regret that the \ddress does not lay
any emphasis on doing away with the
imported technical know-how and on
relying on and developing faster Indian
know-how and expertise.' "

200. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
promise any ending of India's continued
dependence on food imports from the
U.S.A. and other countries."

201. "That at the end of the Motion
the following be added, namely:—

'but regret that the Address does not
warn against the continuance of food
imports under PL 480 and the utilisation
of the rupee funds accruing under this
arrangement for purposes inimical to the
interest of the country and its economy.""
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202. "That at the end of the Motion

the following be added, namely :—

'but regret that the Address does not
take note of the failure of Government
to defend the interest of our national
economy at the recent Conference of the
International Chamber of Commerce
held in New Delhi."

203. "That at the end of the Motion

the following be added, namely :—

'but regret that the Address does not
take note of the departures from the
accepted national policies in regard to
oil, fertilisers, etc., by permitting fresh
private investments in these lines."

204. "That at the end of the Motion

the following be added, namely :—

th

'but regret that the Address does not
stress the urgency of recovery of more
than 26 crores of rupees as capital and
interest due to the Government from the
Tata Iron & Steel Company and Indian
Iron and Steel Company, especially
when education, for example, needs
bigger financial provisions."

205. "That at the end of the Motion
e following be added, namely :—

'but regret that the Address does not
take note of the fact that the funds at the
disposal of such institutions as the State
Bank of India, the Life Insurance
Corporation and the Industrial Finance
Corporation are being used to finance
and bolster up big business interests in
the country.'"

206. "That at the end of the Motion

the following be added, namely: —

'but regret that the Address does not
take due note of the dangers involved in
inviting delegations of foreign private
business interests to India and then
allowing them to come to bilateral deals
with their counterparts in the country."

s

207. "That at the end of the Motion
the following be added, namely :(—

'but regret that the Address does not
recognise the need for the speeding up of
the growth of the public sector through a
policy of nationalisation as well as of
setting up new State-owned industries
and undertakings.' "

208. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
lake note of the fact that the pub lie sector
undertakings are more and more coming
under the influence of big business or
those who uphold the latter's interests.""

209. "That at the end of the Motion
the following be added, namely :(—

"but regret that the Address does not
give any assurance that the Patent Laws
in the country will not be modified in
order to invite foreign private business
investments."

210. "That at the end of the Motion
the following be added, namely: —

'but regret that the  \ddress does
not give any assurance ot a vigorous
all-out drive against unaccounted
'money."

211. "That at the end of the Motion
the following be added, namely: —

'but regret that the Address does not
offer any promise of either amending the
Constitution to abolish privy purses or of
taking steps to mobilise the resources of
the former Indian princely rulers, whether
these resources are within the country or
are held in foreign lands."

212. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
see the necessity for withholding
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all payments of compensation to big i 218. "That at the end of the Motion
landlords whose lands have been acquired | the following be added, namely :—
by the State."
'but regret that the Address does not
promise even the minimum rise in the
213. "That at the end of the Motion wages and dearness allowances of the
the following be added, namely :— working people, despite the fact that
living standards of vast sections are
'but regret that the Address does not falling owing to high prices and
make any promise for abolition of all unemployment."
privileges and special amenities | now
enjoyed by the former Indian i Princes.'
" 219. "That at the end of the Motion
the following be added, namely :

214. "That at the end of the Motion 'but regret that the Address does not
the following be added, namely :— promise any protection of the trade union
rights of the working people against

'but regret that the Address does not encroachment by the employers."

indicate any measures against the various

Trusts created by the big business families

and other wealthy people ! in the country 220. "That at the end of the Motion

with a view to avoiding income-tax and | the following be added, namely :—

other levies."
'but regret that the Address does not

give any promise of controlling

215. "That at the end of the Motion i speculation in land in urban areas,
the following be added, namely :— especially in the big cities, and for
reduction of house-rent by legislative and

'but regret that the Address does other measures."

not promise any concrete measures for [
equitable distribution of the national
income or for effectively reducing in- 221. "That at the end of the Motion
come disparities.' " the following be added, namely :—

'but regret that the Address does not

216. "That at the end of the Motion 1 sufficiently take into account the growing
the following be added, namely : hardships and suffering of the
overwhelming majority of the people on

'but regret that the Address does not account of rising prices."

promise any review and change of the
wage and labour policy of the
Government which is working to the
detriment of the working people anil to
the advantage of the monopolies."

222. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
promise a general reduction of economic

217. "That at the end of the Motion the burdens, including tax burdens, on the
following be added, namely :— mass of the people.

'but regret that the Address does not 223. "That at the end of the Motion
promise that such methods as the the following be added, namely : —
modifications by Government of the
recommendations of the Bonus Com- 'but regret that the Address does not
mission will be given up, having regard recognise the need for a radical

to the social objectives of the State." reorientation of budgetary and fiscal
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[Shri Bhupesh Guptal policies so that
they become an instrument not only of
planning but  of material and cultural
well-being of the masses."

224, "That at the end of the Motion
the following be added, namely :—

*but regret that the Address does not
assure the people that in the Fourth Five
Year Plan effective steps will be taken
to raise the living standards of the
working people."

225. 'That at the end of the Motioa
the following be added, namely ;—

'but regret that the Address does not
promise Dbetter prospects and better
living conditions to the medical profes-
sion and the scientific personnel in i the
country, nor does it take note of the fact
that many qualified medical men are
leaving the country or remain abroad.' "

226. "That at the end of the Motion
the following be added, namely :(—

"but regret that the Address does not
promise improvement in the conditions
of the members of the armed forces,
especially the other ranks in the army, as
well as better care for their families
including, in particular, the education of
their children."

227. "That at" the end of the Motion
the following be added, namely :—

'but regret that the Address does not
assure proper rehabilitation of the
displaced persons from East Pakistan,
particularly those who have migrated
following the recent disturbances there
last year in keeping with the pledge that
this question will be treated as a truly
national one.'"

228. "That at the end of the Motion
the following be added, namely :— |

'but regret that the Addres? does not
make any sympathetic references
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to the problems of the Indians who have
now returned to the country from Burma,
nor does it promise any concrete
assistance to them for their rehabilitation
and living.""

229."That at the end of the Motion
the following be added, namely : —

'but regret that the Address does not
promise any proper review of the policies
with regard to the backward communities
or their implementation in full measure,
nor does it take note of the complaints of
neglect which emanate from the
representatives of the Scheduled Castes
and Scheduled Tribes."

230. "Thar at the end of the Motion
the following be added, namely:—

but regret that the Address does not
give a clear assurance that all those small
men in the foodgrains trade who will be
affected by the operations of the Food
Corporation will be suitably employed
either under the Corporation or be
provided with alternative avenues of
livelihood."

231. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the minority
communities still continue to suffer from a
number of disabilities and discriminations
in the sphere of employment, business,
etc., due to the prevalence of communal
bias in those who control them."'

232. "That at the end of the Motion
the followng be added, namely : —

"but regret that the Address does not
promise any special financial provision
and other measures for the propagation of
women's education in the country.'"
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233. 'That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
recognise the need for directly taking
care of the children of the working
people, and making necessary arrange-
ments for that purpose, especially, when
their parents are at work."

234. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take any note of the evil of employment
of temporary contract labour by the coal
mines and other concerns including
some under the' Government.'"

235. "That at the end of the Motion
the following be added, namely : —

'but regret that the Address does not
promise a minimum living wage to the i
agricultural labourers and immediate '
improvement  of their  conditions
through other measures."

236. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
lake any note of the fact that the laws
against untouch ability are not being
properly implemented in vast parts of
the country."

237. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take into account the serious shortage of
drinking water for vast sections of the
rural population."

238. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that many co-
operatives in the country are in the
control of exploiting classes and are rn
in disregard of the purposes for which
they are promoted."'
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239. "That at the end of the Motion
the I'ollowing be added, namely :—

'but regret that the Address does not
take note of the precarious condition of
housing in the country, especially rural
housing, nor does it promise any adequate
measures for it? improvement.' "

240. "That at the end of the Motion
the following be added, namely :-

'but regret that the Address does nut
take note of the very inadequate imple-
mentation even of the existing housing
schemes for low-income groups."

241. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address docs not
take note of the serious situation which
has arisen as a result of tha absence even
of the minimum requisite housing
accommodation for the employees of the
Central Government as well as those of
the State Government.'"

242. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
note that whereas the housing re-
quirements of the working people should
receive priority, the building materials are
being more and more made available to
the richer sections of the community.' "

243. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the deteriorating crime
situation in big cities like Delhi and
Calcutta, nor does it give any assurance
that serious efforts will be made to pre-
vent crimes.""

244. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the display
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of certain American films and propa-
gation of crime literature imported from j
the U.S.A. encourage criminal tendencies
in young minds.'"

245. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
promise any review of the actual work-
ing of the basic policy of anti-colcnia-
lism and non-alignment with a view to
overcoming the shortcomings in its
actual implementation.' "

246. "That at the end of the Motion [
the following be added, namely :—

'but regret that the Addresss does not
take note of the fact that a narrow,
nationalistic and chauvinistic approach in
matters of foreign policy weakens the
image of India in the eyes of the peoples
of the world and reduces her capa- ! city
to intervene effectively in world affairs."

247. "That at the end of the Motion
the following be added, namely :—

but regret that the Address does not
take note of the fact that certain mis-
givings and reservations have risen in a
number of Afro-Asian and Latin 1
American countries about India's role in
international affairs.""

24X. "That at the end of the Motion the
following added, namely :—

but regret that the Address does not
come out firmly against colonialism and
neo-colonialism without which India
can never play her rightful part in
developing Afro-Asian solidarity or
promoting world peace."

249. "That at the end of the Motion the
following be added, namely : —

'but regret that the Address does
warn against the hesitations and
vacillations on the part of Government
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of India in the conduct of the worldwide
struggle against colonialism and neo-
colonialism.""

250. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the armed intervention by the
U.S. forces in Vietnam as well as the
armed attacks by the U.S. forces on the
Democratic Republic of Vietnam.'"

251. "Thai at the end of the Motion
the following be added, namely : —

'but regret that the Address does not
give any call for the withdrawal of U.S.
troops and military installations from
South Vietnam in consonance with the
Geneva agreement of 1954."

252. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the threats to the security and
peace of the Afro-Asian region on
account of the presence of the U.S.
Seventh Fleet in the Pacific region and its
entry into Indian Ocean."

253. "That at the end of the Motion
the following be added, namely : —

'but regret that the Address does not
condemn the underground nuclear test by
the United States of America."

254. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not
take note of the fact that the so-called
American aid is an instrument of the U.S.
policy for advancing neo-colonialism.' "

255. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address docs not
name the powers responsible for armed
intervention in order to main-
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tain the position of the colonialists in the Kashmir issue in the Security Council and
Congo, Uganda, Angola and other places in in the UN is only helping the forces
Africa."" which are opposed to India and which

want this issue to be kept alive for
provoking tensions and conflict between

256. "That at the end of the Motion Pakistan and India.*"

the following be added, namely :—

'but regret that the Address does not give " .
any assurance of full diplomatic recognition 202. "That at the end Of the Motion
to the German Democratic Republic™ the following be added namely :—

'but regret that the Address does not
257. "That at the end of the Motion the take note of the fact that the continued

following be added, namely : military aid to Pakistan is responsible for

the present bad state of Indo-Pak

'but regret that the Address does not relations, nor does it come out openly

note that the non-recognition by India of with a call to the U.S. to stop such
the German Democratic Republic is military aid.'"

being taken advantage of by the
icvanchist forces in West Germany."
263. "That at the end of the Motion
258. "That at the end of the Motion the following be added, namely :—

the following be added, namely :— 'but regret that the Address does not

"but regret that the Address does not j
take note of the failure of the Inter-
national Control Commission to examine
the complaints regarding U.S. actions in
violation of the Geneva agree-ment of
1954 in Vietnam."

259. "That at the end of the Motion
the following be added namely :—

'but regret that the Address does not
make a correct realistic assessment of
the emergence of Malaysia nor does it
take note of the fact that Malaysia is
being opposed by a good number of
freedom-loving nations.' "

260. "That at the end of the Motion
the following be added, namely :—

'but regret that the Address does not

j give a clear call for the reorganisation
J of the United Nations Organisation in

| order to make it conform to the pre-
sent-day realities of the world.""

261. "That at the end of the Motion
the following be added, namely :—-

'but regret that the Address does not note
that the continuance of the 'Lit RS
65—6

take note of the failure on the part of the
Government to secure an assurance
through appropriate international
commitments that the US weapons
supplied to Pakistan shall not be used
against India."

264. "That at the end of the Motion the
following be added, namely :—

'but regret that the Address does not
take note of the fact that India's continued
membership in the Commonwealth serves
no positive purpose, but, on the contrary,
provides prestige to the forces that are
inimical to the cause of national
liberation." "

265. "That at the end of the Motion
the following be added namely : —

'but regret that the Address does not
give any assurance that India's Foreign
Services shall be properly educated and
reorientated so that they can correctly
interpret and promote the policy of peace,
non-alignment and  anti-colonialism,
especially in the context of the Afro-Asian
peoples struggle for national liberation
and against colonialism.' "
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266. 'That at the end of the Motion the
following be added, namely :—

'butt regret that the Address does not take
note of the fact that a firm stand against
imperialism in the Afro-Asian region and
elsewhere as well as a bold initiative to unite
all freedom and peace-loving nations
against imperialism is the key to the
success of the noble mission of India in
world affairs." "

267. "That at the end of the Motion
the following be added, namely *—

'but regret that the Address does not give
any assurance that effective measures and
correct positions will be taken by the
Government for the preservation of the
democratic gains of the masses and for
carrying forward these gains in the social,
economic and political spheres in the face
of the growing offensive of the forces of
right reaction and communalism.""

268. "That at the end of the
the following be added, namely :—

Motion

'but regret that the Address fails to feel
the pulse of the masses and note their
strivings and urges."

The questions were proposed.

SHrRI DAHYABHAL1 V. PATEL : Madam.
1 think at the outset it would be right for this
House to express its concern at the health of
our President. We notice that he is getting on
in years and the effect of that is visible. We
are very sorry that he could not even read
through his Address himself. We hope that he
will take the necessary treatment and be able
to get complete cure soon.

Madam, the President has rightly drawn the
attention of the country in the review that he-
gave- in his Address to so many important
aspects and problems that are facing us. So far
as economy is concerned the Address frankly
acknowledges that the past record of the
industrial sector is not
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impressive, fresh momentum is required not
only in the interest of stability of price-; but
also in the acceleration of growth.

As regards agricultural production, parti-
cularly food production, while the year has
begun well, great anxiety was experienced by
the country very recently and the political pulls
resulted in acute shortages on the one side
while the Food Minister called a Conference
of party leaders and was agreeable to remove
the zones. The pulls inside the party or
otherwise prevented him from carrying out the
policy. He very much wanted to remove the
zones. Therefore, great hardship was
experienced by the people.

Again, the Food Minister is inclined and
willing to learn from countries which have
made agriculture a success. But we suffer
from a sort of political blindness that has put a
curtain across our eyes or the eyes of our
Government, and they refuse to see what is so
clearly visible and refused to learn the lessons
which smaller and bigger countries have learnt
and applied with great success. We have been
talking of food shortages since the time we
attained independence. Every time we are told
that our shortage is very small, that if we add -
5 per cent, production, there will be no short-
age and every time we go to import food from
America. Our whole basic approach to the
food problem is to be changed completely. But
before any one could do it, we go by theories
leaving aside the practical aspect of it. We
rush in for different types of legislation copied
from countries where they have proved
unsuccessful and because of this faulty policy
our failure in agriculture is making us suffer
more and more. The late Prime Minister of
India had also said that if we failed on the
agricultural front where would our Plans be ?
But not only he, his planners and also his
Ministers lost sight of that policy. What are we
doing about it '.' 1 do not see anything serious
being done about it.

Madam, the country has been bled white by
taxation both for State enterprises and large
river valley projects. What is the return from
them ? In regard to many of them the
complaint is that water is not being utilised.
Why not ? Instead of spend-
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ing so much money for purchasing food from
outside, why not utilise that money to give
water at a lower or even free rate to our
agriculturists which would immediately pay
us returns ? Have we got any man in our
Agriculture Ministry at the Centre or in the
States that goes from village to village and
advises the agriculturists what to do and how
to increase his crop yield as has been done by
smaller countries who have made agriculture a
success. That is, Madam, one of our great
failings.

Madam, the Address of the President
rightly emphasise the need for curtailment
of public expenditure particularly because
of Government's intention to have no deficit
financing in this year.

Madam, we are in a peculiar situation
this year. Before we finished with the
President's Address, we heard the Finance
Minister's Budget. I do not know whether the
President had the benefit of ha\ing a glance
through it before he delivered his Address to
this House. Though he held out this hope, it
doesnot bring us any
relief.

I have said and it has to be recognised that
our Finance Minister is a very clever
financier. What he has up his sleeves, it is
very difficult to understand. What he has in
his mind it is very difficult to fathom. I heard
his speech sitting in the Gallery.

SHRI BHUPESH GUPTA : What he has in
his head is difficult to comprehend.

SHRI DAHYABHAI V. PATEL : I heard his
speech and I tried to analyse. I dd not think I
have yet understood the full implications but
there are people who understand the
implications of it and are very sensitive and
the Bombay Stock Market crashed
immediately after his speech. T am told that it
is better today. I am not sure that it is better
because of put by the L..C. and other
Government bodies, with the large moneys of
which it is always possible to boost the market.
Is it the manipulation of the prices or is it the
natural return of confidence ?
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SHRI ARJUN ARORA (Uttar Pradesh) :
You do not want high prices. ..

SHRI DAHYABHAT V. PATEL : I think
this is not a thing which you can understand
Mr. Arora.

SHRI ARJUN ARORA
understand than yourself

1 can better

SHrRI DAHYABHAI V. PATEL : Otherwise
you would not have said what you said. [
was referring to the prices in the stock
market. High price of stock does not mean
necessarily high prices of food, or normal
prices. Then we are faced with a very
difficult balance of payments situation. What
is it due to " It is also due to the failure of
the Congress Government and particularly the
public sector undertakings, to pay what they
were expected to, the yields that they were
expected to bring. This country has invested
more than Rs. 2,000 crores in public sector
undertakings and taken as a whole, the
return is miserable. Are we getting even half
a per cent, return on that Rs. 2.000 crores ?
If we are not getting even half a per cent,
and we are paying interest, the poor tax
payer of this country is taxed not only for the
return of the capital but for the deficiency of
having to pay interest, where interest is not
earned which is a very very great failure on
the part of the Government. A study of the
President's speech discloses the crisis in the
capital market. This crisis in the supply of
food, balance of payments, all these are
matters which need very serious thinking on
behalf of the Government and a new policy,
a new approach to chance the general
economic climate. I do not see that that is
coming. I was looking with expectations
from the rumours that were prevailing. T do
not see very much in this The President has
rightly hinted that so far as the internal
economy is concerned, the position is
virtually critical. The rate of interest, the
rate of increase in industrial production, even
according to the President's speech, is
estimated at not more than 8 per cent. As
regards agricultural production, it has
declined from 3 per cent, in 1962-63 to 2-4
per cent in 1963-64. The only salutary
feature for which I do not think the
Government can claim much credit is that
the expected kharif crop for the next
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season is a little better. Let us pray to God that
it will be really good and the poor people of
this country that have been bled white by the
heavy taxes that have been imposed suffer less
and get some relief. I was referring to the
conditions of monev and the stock market
before 1 was interrupted. One of the reasons
why the situation is so bad is and I believe so
many foreign businessmen, financiers, who
come in such large numbers to this country at
the invitation of the Government, at the invita-
tion of the businessmen have also remarked,
that frequent changes in the tax structure,
frequent changes in the administration of the
Company Law, are not conducive to the
growth of capital, capital formation or to the
growth of industry. The Government should
once for all make up its mind and have a
policy, that would be stable at least for a few
years. Just as the targets in the shape of plans
are fixed and they are sought to be adhered to
even though there are difficulties, with deficit
financing, with borrowing—all that was not
envisaged when the Plan was made—similarly,
a firm policy on these aspects is necessary
before we can make progress industrially.
Unfortunately the Government have not
displayed the right response at the appropriate
time. Piece-meal solutions are found as and
when the crisis come. Ideological
considerations are not correlated to the realities
of the economy. The much-needed distinction
belween the minimum and the long-term
solution is not properly assessed. The
difficulties in the food and capital markets
could be attributed to the adherence to
stereotyped policies, programmes and pro-
cedures. The recent meeting at Durgapur
shewed how divided the leadership of the
ruling party itself is and how different the
thinking is. So we have a Government that is
not clearly on its own mind. Different
Ministers contradict each other. In that context
how is the Government going to have a clear
policy and how is it going to solve the
problems that are facing us, the gap between
the resources and what is available, the food
problem and the crisis of confidence ? There is
lack of co-ordination if not conflict. I say there
is conflict between the Centre and the States.
The States want to go their own way.
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SHRI M. P.
Pradesh) : Question.

BHARGAVA  (Uttar

SHRI DAHYABHAI V. PATEL : Welt, you
have the questions. If you do not. why do you
not agree to an enquiry in Orissa ? Why are
you wanting to go ? What is the way ? Have
you not seen what has happened in Punjab and
what is the result of it ? Every State Minister
wants to be a dictator on his own.

SHRI LOKANATH MISRA (Orissa)
Would the Congress Benches question too ?

Suri DAHYABHAI V. PATEL : T will
come to that later. In the matter of food, the
policy of the Government seems to be to lay
more emphasis on the distribution and that. I
believe, is because somehow they want to
introduce State Trading. They want to put the
blame on the traders and to introduce State
Trading which has been found to have failed
in this country. They have tried it more than
once. They have introduced rationing. It has
not led to lowering of prices. Whatever
Government has teached, wherever you have
introduced controls, the prices have gone up.
Besides, this is invariably followed by the evil
of corruption. Why do you forget what
Gandhiji told us all his life that controls would
breed corruption ? It is inherent in the type of
controls that have to be introduced. The
remedy is to produce more, the remedy is to
see that more is produced than to control. And
what is Government doing about it ?

Madam, in the matter of industrial pro-
duction, for instance, there are many many
spheres where more could be produced but for
the preaching of 'go slow'. What has
Government done to combat it ? The Indian
National Trade Union Congress is supposed to
be a union that will follow the ideals of
Gandhiji. I should like to know what the
IN.T.U.C. is doing to preach this enlightened
patriotism to the workers, namely, to gjve
honestly a day's work for the wages that they
get. Madam, it was only a few months ago
that we had a bank employees strike in
Bombay, where the bank employees struck
work because they felt that their salaries were
low and the prices were going up. I then
happened to go to an office where there is
a bank underneath.
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[ asked the manager—because he happened to
be passing—"What is the trouble ?" "Why is
all this ?" He said, "They want more wages,
because the prices are going up." "But what is
the quarrel with you ?" I asked, "Have you
done anything ?" "No, we have done nothing"
was his reply. | went a few months later, after
the Bank Award had been given, and we
happened to cross each other again there. I
asked, "How are things now ?" "Fortunately I
am a little happier. I have peace." was his
reply. Now, after the Bank Award, a person
who was getting about Rs. 100 is getting over
Rs. 200. I said, "I am glad you have peace, but
do you get the work that you should get from
the employees ?" He said, "Please do not talk
about it." I asked, "Why '?" He said, "No bank
employee does more than two-thirds of the
work that he can easily turn out in a day."
Madam, that is the general picture, but why I
name the bank employees is because theirs is
supposed to be an enlightened union. The
bank employees are people who read and
write, who understand; at least they should
understand that when they fail, that when they
stop work for a few hours, they are not merely
taking away from the bank but also from the
country. And what is our Government trying
to do in this matter ? They have been failing in
this matter, Madam. I have mentioned this
more than once on different occasions and [
still think that it is a very very great failure on
their part, and it needs to be emphasised.
When we talk of the railways, it is the same
thing. It is the same thing with every
enterprise. And why is it so ? It is because the
rules of discipline have been so loosened that
you cannot do anything. They have not been
loosened like that, they have not been allowed
to go that way, in the communist countries.
When Mr. Khrushchev and Mr. Bulganin bad
come to Bombay, when they were attending
one of the meetings of the businessmen,
somebody asked them, "What do you do to
workers who go slow ?" Promptly came the
reply. "We send them to Siberia, because their
action does not merely hurt that enterprise, but
it hurts the country." It is a wrong notion that
the Congress Party and, if you please, the
Communist Party, together, have dinned into
the ears of the people, into the ears of the
employees or workers that, when they work in
a factory or even when they work
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in a public undertaking, they should not give
their full day's work, because they are
working for somebody else. Madam, every
patriotic citizen should put in a full day's
work honestly for his country, and unless we
infuse that spirit in them, I do not think wc
will be able to pull our country out of the
situation that we are in today. I should like to
know what our Government is doing about it.

Madam, we have a very clever Finance
Minister. We have also a Home Minister; 1
wish I could say the same thing about him. In
a way he is clever, but he gets found out a bit
too often; at least I found him out. Madam, in
this House and in the other House questions
have been asked of the Home Minister about
many things, about crime. And the answers
that he gives are surprising. Now. the Home
Minister expressed his great grief at the
murder of the e.v-Chief Minister of Punjab.
We also feel sorry for it. No one can be
happy; no one can feel in any way happy at
heart thai such a thing should happen in our
country. In our country we do not like this
business of shooting at each other if we do not
like each other. We may be political
opponents; we may be anything, but this is a
thing that is not known to this country. and it
is a sad day for this country that such a thing
has come to pass. But then, with all the noise
that the Home Minister made about it, what is
happening to this case ? In this country
punishment of guilty people is a matter that is
delayed too long. Has not the Home Minister
received complaints of so many things ? I have
sent him complaints of so many matters,
where he should inquire. But I am not
satisfied with what he has done, in many of
them. Now one of the things that engaged the
attention of even Members of Parliament was
this; I think thirty Members of Parliament
wrote to him—I did not write to him; at least I
do not think I did—and there was the
question of thefts of scooters and motor-cycles
in Delhi. What did the Home Minister do
about it ? I did refer to it. but I do not think I
was one of the persons who wrote to him
about it. I wrote to him subsequently,
certainly, but I am not satisfied with the
answer. He promised to write to me; he sent
me an answer, but I am sorry it reached me
only this morning. I am not satisfied with the
answer.
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But pertinent questions were asked publicly in
the House by Members of Parliament, and
even by a newspaper, by a Bombay weekly.
But the Home Minister has given no answer.
Certain matters were brought to light because
of the actions of certain people. Has the Home
Minister enquired into them ? I am afraid he
has failed to do that, and if he goes on in this
way, how are the people going to have
confidence in him '? And here this is a matter
which concerns high people. One of the
questions asked was :

"Is it a fact that, early in the morning of
May 17, a Joint Secretary of the Ministry of
External Affairs had gone to the residence
of a well-known resident of Nizamuddin
and had enquired whether any scooter or a
motor-cycle had been stolen or lost from
his place ?"

Now this should provide the police with an
obvious link. But instead of finding out the
link, the offer of a new car. out of priority,
was made to hush up the matter. Surely this is
not what the police should do.  There was a
further question put :

"Is the lion- Minister aware of the fact
that a son of this particular Joint Secretary
was involved in a serious motorcycle
accident the previous night ?"

I am sorry for the boy involved in that serious
accident: he may be crippled for life; I am
sorry about it: I do not mean to hurt his
feelings or the parents' feelings. But there is a
certain link between the fact that a group of
youngsters have been playing pranks in Delhi,
and some effort has been made to shield them.
That is the most objectionable feature of this
episode. Some sort of news was published of
some of these boys having links with people
in Kashmir. Does the Home Minister know
anything about it ? Has the Home Minister
questioned the persons with whom these boys
went and stayed ? There is a Miss
Muhammadi. principal of a women's college
in Srinagar, who seems to know quite a lot
about it. Has the Home Minister or any oolice
officer gone and questioned her ? This sort of
suppressing matters is not going to lead us
anywhere. Madam. I had occasion to press
something else about the
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present Home Minister a couple of years ago,
to which he gave an answer in my absence
and I thought it was not fair of him to have
done so. I asked a very simple Question in this
House. "Is the Home Minister in the habit of
carrying a cooker with live coal so thai he can
get hot food in the aeroplane ?" Now, when I
had gone to Chandigarh, when the Punjab
matter was very warm, the Home Minister
came here and made a statement about the
matter and aboutmy . . .

SHRI A. B. VAJPAYEE (Uttar Pradesh) :
He denied it.

SHRI DAHYABHAI V. PATEL : I wish to
say that the denial was false because, two days
later, two Ministers of the inner Cabinet of
which he is a member, met at a third
Minister's house at a party, and one of them
said, "That is true but it was a few years ago.
He does not do it now." That means that the
truth of what I said stands, that it is
established. I never said that he did it
yesterday. But he was doing it some time,
doing it as a Minister, in recent years. The fact
is there. And what is the use of denying it ?
And Mr. Nanda should know better; as a
Minister he should have a better sense of
responsibility than deny it in my absence in
this manner.

If he wants, I will name the Ministers
though I am not very anxious to do so.
Madam, I overheard a conversation among
two Ministers and therefore 1 got the infor-
mation. I put the question in this House. Two
days later I happened to hear it and it was
repeated that it was true.

SHRIMATI ~ SHARDA BHARGAVA
(Rajasthan) : On a point of information.
Madam.

SHRI DAHYABHAI V. PATEL : How can
we have confidence if Ministers are going to
behave like this ?

SHRIM.VTI SHARDA BHARGAVA : On a
point of information. Madam. I want to know
whether the hon. Minister informed the Home
Minister when he was going away that he
would not be present here.
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SHRI DAHYABHAI V. PATEL : Did the
Home Minister inform me that he would be
replying to my question on that day when I
was not here ? It was only courtesy clue from
the Home Minister that he should 'nform me
that he was going to answer my question.

SHrr M. P. BHARGAVA : Was it not
necesary to have it vice-versa ?

SHRI DAHYABHAI V. PATEL : No. How
is it possible for us ? Mr. Bhargava is a
Member of Parliament and is also the Whip
of the Congress Party in Parliament. Being
the Whip he will certainly have -certain
facilities. But you know all Members of
Parliament do not have such facilities, they
do not have a room and stenographers and
secretaries behind them to do things so fast.

You need only say : ' 'sg’l & HT RZift
feTAMf £V That is the trouble. We

have to do things ourselves, we have to stand
in queue and get the thing typed and then see
that it is issued and so on. So, we cannot do
things as quickly as Ministers and others do
though we want to.

Madam, as I said, this is the state of
affairs. Where are we in our financial affairs
? Where are we in the matter of our home
affairs ? If these are the Ministers who are
going to manage our Government, where are
we going ? The President has given a timely
warning and as usual in his learned language
he has given them the warning very mildly.

But are these people going to learn from it
?

Madam, lastly I will refer to a matter on
which people seem to get very much excited
which, to my mind, is absolutely unnecessary.
I am very sorry there has been so much
violence, heat and bitterness on the question
of language for which there was no place.
Madam, to my mind, language is an
instrument for the expression of one's
thoughts. It is not the objective. If I were to
say it in Hindi, I would say it is only ffPtsr
and not Frr-"T I Why arc we, then losing
ourselves and losing our balance completely
on this question ? Why did people get mad ? |
would appreciate if they got mad when there
was food
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shortage, when financially we are going
down, when our country is losing money
every day. We are practically going into
liquidation and we are practically mortgaged
to the foreigners. They are polite and the\
may not say so. But that is our economic
position. That is our financial position and
people do not seem to lose their heads
about it. even when there is no food for the
poor people.  But they seem to get mad over
the question of language. = Madam, 1 think
there are many more serious problems facing
us. problems that are much more serious
than this one. 1 would like our country
to learn tolerance, our people should
tolerate each other and tolerate each other's
feelings and solve the problem in a very
amicable manner, without this heat
which to my mind. Madam, is unnecessary. It
is possible that some people feel thatthey
have got a grievance. Well, I would say that
that grievance should be remedied. But I
would put the blame for this also on the
Government, because the Government has
given the impression that it will not move
unless there is large-scale violence How
did the State of Andhra Pradesh come ?
A patriot like Shri Sri Ramulu fasted and
lost his life.  His son was here in Delhi and
also in Bombay a few years ago and he told
me "We did not get Andhra because my father
died, but because of the violence, because of
the destruction, of so much Government
property, the stopping of railway trains and
the burning and looting that took place." 1
was very sorry to hear it. I do not think it is
the right remedy. But if the Government takes
up a stubborn attitude, then these things
happen. They seem to hear only the
language of violence. Then can we put the
blame on the people ? 1 would blame the
Government for not taking stock of things
long before the situation boils up into
something so serious. Therefore, I blame the
Government for all this. Madam, if the
Government does not move, if it does not
take stock of the situation and does not
realise that we are going down every day.
whether it is economically, whether it is in the
matter of food, whether it is in the law and
order position, then what is going to happen ?

We talk so much of international problems.
But what is our position in the I
international world ?  Who is going to listen '
to us when we advise people not to interfere
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in Vietnam ? Why should we do it ? Have we
not suffered sufficiently at the hands of the
Chinese aggression that we want to plead their
cause ? If Vietnam has suffered from Chinese
aggression, if they want help or if they want to
protest against it in any way, what should we
do ? Our attitude should be sympathetic to the
people who are suffering from the aggression,
whether it is active or whether it is subversion,
having learnt the lesson that we have when the
Chinese invaded this country. Have they not
been subverting by certain agents who are
infiltrating into the country ? Did they not
infiltrate into the Himalayas for years before
they made their attack ? If they had been a
little wiser, they would have tried to stop this
infiltration. But did they do anything to stop it
? No. They now, after having suffered such an
ignoninious defeat, are going to advise the
world. Who is going to listen to that advice ?
Madam, I can understand a big power which
has got the strength, I can understand if
England or America or Russia gave a warning
to another power. They are strong. But who
are we ? We cannol defend our own home and
yet we want to preach to the whole world.
This attitude. Madam, is wrong and it should
be given up. The foreign policy that we have
been following is a mistaken one in many
ways and it needs to be reoriented. Madam,
this morning there was a question I had asked
about Indian enclaves in Burma and I am not
at all satisfied with the answer that the Finance
Minister gave me. The Finance Minister did
not seem to know.

AN Hon. MEMBER
External Affairs Minister.

You mean the

SHRI DAHYABHAI V. PATEL : Yes, 1
beg your pardon, I am sorry. Thank you for
the correction, I mean the Minister of External
Affairs. About his Ministry I had said much
on another occasion and I will not repeat it
again. [ will only say that I am not satisfied
with that answer and if this is our foreign
policy, it is not going to take us far.

SHrRI T. CHENGALVAROYAN (Madras):
Madam Deputy Chairman, I deem it a great
privilege and a high honour to
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be associated in the offering of thanks to the
President for his Address.

THE DEPUTY CHAIRMAN : You will
have to restrict your speech to fifteen minutes.

SHRI T. CHENGALVAROYAN The
President's Address is characteristic of his
parliamentary sublimity and it has given a
masterly survey of the national scene and
touched on the vital and vibrating aspects, not
only on our achievements but also on our
shortcomings. I would submit, Madam Deputy
Chairman, that the analysis of the President's
Address has been really revealing in many
aspects about our national endeavour.
Particularly I must beg to point out that, with
reference to the achievements that stand to our
noble credit, the steady purpose with which
we have been endeavouring to rehabilitate and
revitalise our economy. On the national stage,
Madam Deputy Chairman, the economic scene
has been reassuring with regard to certain
important aspects of improvement. In the first
place, Madam Deputy Chairman, as the
President has rightly pointed out, our
industrial output has shown a marked increase
to the extent of 9-2 per cent and whatever may
be the cynical aspersions offered here or
elsewhere about the slow and niggardly
growth of our economic improvement, I must
certainly state that there is vitality and there is
propensity and there is velocity in the
improvement of our economic endeavour.

I There may be certain cynicism in regard to the
success of planning but I am a relentless
believer in the potency of our Indian planning
and if today India has recorded a phenomenal
growth both of expansion and elevation, I
submit that it is entirely due to our efforts in
planning. The President's Address has equally
drawn our attention to another important
aspect of our achievement, namely, some of
our public undertakings are getting the
production momentum which is indeed very
assuring in th coming times. My esteemed
friend, Mr. Dahyabhai Patel, was very
doubtful and he was even critical to the extent
of remonstrance that some of the public
undertakings in which we have invested a
large amount of capital have not
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yet yielded even reasonable returns. I most
respectfully join with him in this regret but
may | most respectfully point out to him that
the public undertakings are getting themselves
into a production momentum ? It is really
acknowledged on all hands by experts that
such public undertakings in a planned effort
must necessarily take some time before they
could give any return. The President's Address
also points out, Madam Deputy Chairman,
that there has been an increasing availability
of the consumer goods for the satisfaction of
our people. I realise, and I realise it with great
regret that our success in regard to consumer
satisfaction might have been much more but
unfortunately one has to feel perfectly sure
with regard to the policy that one pursues,
with regard to the principles that one
proclaims and with regard to the endeavour
that one has to put in in regard to realising
some of the consumer satisfaction. 1 may also
bring to the notice of the House. Madam
Deputy Chairman, that the President's Address
is significant in another aspect, namely, that it
has drawn very pointed attention to the way in
which we must move in the future. Our minds
are very much agitated particularly with
regard to the size and strategy of the Fourth
Five Year Plan and in this context. Madam
Deputy Chairman, I value what the President
in his Address has said. He has given us an
indication and a kind of way for the
contemplation of the size and strategy of the
Fourth Five Year Plan. It has been pointed out
that a high rate of national growth must be
envisaged in the Fourth Five Year Plan and it
has also been pointed out that in the
accelerated momentum of our Plan endeavour,
we must not lose sight of some of the lessons
that the Third Five Year Plan had taught us
and it is in this context. Madam Deputy Chair-
man, that the balance between heavy and
small industry has been pointed out in the
President's Address. I lay great stress, if not
much emphasis on this aspect that our
thinking on the Fourth Five Year Plan. as
indicated by the President in his Address, that
our endeavour for the Fourth Five Year Plan
must not be too much bombastic and too
much bloated. Madam Deputy Chairman, the
President's Address is significant in one
respect, namely, the direction in which the
Fourth Five Year Plan has to be conceived,
executed and consummated, that is. a
minimum level for every family in this
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country must be ensured. 1 beg to lay
considerable stress if I may say so, on this
aspect of the Fourth Five Year Plan, namely
that we can have many huge industries, we
can have big plans, we can have very great
heights in economic endeavour but unless we
are able to give the poor man the bare
minimum living level, what we might call the
absolute minimum level to each citizen of this
great country, I am afraid, Madam Deputy
Chairman, all our piety, all our tears with
regard to the success of planning may be in
vain.

One other factor, Madam Deputy Chak-
man, is that the President's Address has
rightly drawn attention to the international
scene. 1 must express my profound thanks to
the pin-pointing in the President's Address to
the way in which the Big Powers are now
coming together and in that conglomeration of
the Big Powers a new vision of the peace of
this world and the relaxation of tension in
vulnerable parts of this world is coming up, I
mean, Madam Deputy Chairman, the great
efforts of the United States of America
vitalised by the new look of Great Britain's
politics and at the same time backed by the
Soviet sagacity. I visualise that in this
combination of the three Big Powers, as the
President's Address rightly stresses, a new
vision of peace for this world and I may also
say that this Address has touched some
important aspects of our foreign policy with
reference to what we have to do in the Far
East. My esteemed friend. Mr. Dahyabhai
Patel, was again, as usual, critical of the way
in which we look at foreign affairs and he has
asked us a question—why we interfered with
regard to Vietnam. May I most respectfully
submit that our concern is not only on our
borders ? In other words, our foreign policy is
global and if it is global, as it should be, we
are anxious as much as we are anxious in our
border when something happens in Vietnam.
Therefore, Madam Deputy Chairman, the
President's Address has rightly pin-pointed
and highlighted our basic policy and pursuit in
regard to the global aspect of peace
throughout this world and in that context we
offer our most grateful thanks for the light and
lead that the President's Address has given us
on this aspect.

One other important matter. Madam, and I
am sure your goodself will give me the
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indulgence if 1 were to elaborate a little
on this aspect, namely, the language question.
This has become a burning question both
figuratively and otherwise and if it has to
be settled, it has to be understood by this
august House in all its true colours and before
I have your indulgence and the leave of this
House to place most intimate facts and the
historical circumstances that led to that great
conflagration in the part from which I have
the honour to hail. | mav state some basic
facts. Madam Deputy i Chairman so far as
the official language of | our country is
concerned, what has been enshrined in the
Constitution—to some of us who have been in
the struggle for the freedom of this great
land—is something of a sanctum sanctorum
and there can be no vialability with regard
to this question but. on the other hand.
Madam, may I beg of this House to note that
so far as the upsurge in the South is concerned,
it might be that it has gathered
momentum, it might be that the flames
were fanned bv some undesirable elements,
both political and otherwise, I would be
failing in my duty and would be dishonest to
myself if I did not take this House into my
confidence and tell this House that it is an
upsurge of the people themselves. It might be
that we on our part had not done enough in
anticipation as Mr. Dahyabhai Patel rightly
remonstrated or we believed that that
question would not take that diabolic
dimensions to which it has risen but may
I assure this House, if assurance is at all
necessary, that the people in my part are not
less patriotic than those, my comrades, here ?
We recall to ourselves with pride and glory

that in the vanguard of the national
struggle we of the South carried the
Cross with all the cheer, with all the

courage and with all the confidence but at
the same time. Madam Deputy Chairman,
this question of official language, I must point
out, has given rise to very serious misgivings
and I say, not merely as a politician belonging
to the Congress Party but as one who can
move with the people and feel the pulse of the
people, that there have been certain
misgivings, certain misapprehensions, certain
doubts and certain despairs, certain difficulties

and, if I may say so, certain danger
visualised on account of this official
language policy. All that we pray.

Madam, is not to ask anything that is
impossible, is not to ask
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anything that wilt be difficult, is not to ask
anything that will go counter to the great
verdict of history that our nation has built up
but we only ask for small things. Our late
lamented leader. Prime Minister Nehru. whose
absence we feel most miserably today, gave
some assurances on this issue. We only
request our comrades of the North to realise
that on this question of language the assurances
which our late Prime Minister. Pandit
Jawaharlal Nehru, gave must be codified in
and given some form of statutory shape.

SHRI DAHYABHAI V. PATEL : He gave
many assurances to many people. He gave
assurances to the peasants about land.

SHrl T. CHENGALVAROYAN Not,
Madam Deputy Chairman, that we do not at
all value the assurance that our present Prime
Minister can give; we value our Prime Minister
in the image of our late lawaharlal Nehru but
the people will have to be satisfied and we are
almost unanimous on this question that that
satisfaction can be secured to the minimum
level only if the Official Languages Act gets
suitably modified incorporating the assurances
given by our late lamented leader Pandit
Jawaharlal Nehru. And I promise this. Madam
Deputy Chairman, that if that assurance is
statutorily codified in the Official Languages
Act, the South will gear up and a new outlook
wilt come upon our people and I have no
doubt in my mind that the bigger questions,
more complicated matters and more vital
aspects of our national life that are now
clouded will hereafter get a new vigour and
new participation. In conclusion, may I plead
with my comrades here and elsewhere that in
all these matters there is what i* called
magnanimity in politics as there is magnani-
mity in private dealings which is a virtue.
Magnanimity in politics is a greater virtue
now in the context of our country particularly
at the present juncture. We value the unity of
India much more precious than our life; a
unity which the Father of our Nation has
founded, which Sardar Vallabh-bhai Patel has
forged, which Pandit Jawaharlal Nehru has
focussed, a unity which Nature has blessed us,
a unity which history has enshrined, a unity
which geography has ensured, a unity which
planning has welded, a unity which our
destiny binds, such a unity. Madam Deputy
Chairman, should not be
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impaired by petty prejudices, narrow fana-
ticism and there should not be even an idea of
swaying away from it because if once this
grand pinnacle is impaired, nothing can repair
it; no piety, no tears can repair it.

With these words. Madam Deputy Chair-
man, may I also join in the chorus of thanks to
the President's Address ? This President's
Address, as it has been the case with all such
Addresses, has given us a new look and has
made us realise some of the burning problems
that our country faces. I agree with Mr.
Dahyabhai Patel that there have been certain
shortcomings. What I will saj is, there have
been failings but not failures. There is a
difference between the two. We shall rectify
the failings. And may I conclude. Madam
Deputy Chairman, with what Edmund Burke
said when he was pleading for his party ?

"Applaud us when we run: we run very
fast;

Console us when we fall; we fall very
rarely;

Cheer us when we recover, we will
recover soon:

For God's sake,
country

for the sake of the

Let us pass on and on."

SHRI ABDUL GHANI : Madam, there was
no announcement and F could not move my
amendments.

THE DEPUTY CHAIRMAN : Before we
rose for lunch I had announced that all
Members who were moving amendments
were not present and therefore the amend-
ments will be moved after lunch at 2.30 p.M.

Sunt ABDUL GHANI : T am very sorry I
left the House ten minutes earlier. So I now
move my amendments Nos. I to 8 and 60 to
68.

Tin DEPUTY CHAIRMAN: Tdo not
think any one of those who were absent can
move their amendments now. Prof. M. B.
Lai.
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SHRI ABDUL GHANI: Madam, on a point
of order. As 1 was not in the House I could
not get your instructions and so I came a few
minutes late. And just now 1 was informed
that the amendments had been moved. You
kindly allow me to move my amendments.

THE DEPUTY CHAIRMAN: There is no
point of order. Hon. Members must have a
sense of responsibility. When there is an
amendment standing in their name they
should be here all the time till the amendment
is moved.

SHrRI BHUPESH GUPTA: Madam, before
you give theruling

THE DEPUTY CHAIRMAN: Please, Mr.
Bhupesh Gupta; we have hardly any time.

PrROF. M. B. LAL: Madam, the President's
Address is invariably an index of the
Government's mind. It is expected to be not
only a record of Government's achievements
and failures in different spheres but also an
index of its vision. policies and programmes.
The Address under discussion, I regret to say,
does not satisfy any of these conditions. It
lacks vision and direction as well as any
impact of the personality of the President or
the Prime Minister. It is a poor performance
of the 'Secretariat. It is as dull and un
inspiring as it could be. Only at about the end
of the Address it is said that the development
of a prosperous socialist society remains the
basis of our policies. But nowhere in the
Address is any attempt made to assess our
achievements in this direction and to indicate
what is proposed to be done for the
establishment of a socialist society in the next
few years.

The Address makes a reference to the
Memorandum on the Fourth Five Year Plan
placed before Parliament and it will not
therefore be improper on our part to study that
Memorandum and find out whether anything
definite has been said about this matter in the
Memorandum. But as in the Address so in the
Memorandum on the Fourth Five Year Plan
socialism is referred rather indirectly in a
casual form
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at about the end of the Memorandum. To-
wards the end there is a brief reference to
socialism where it is said that "in a society
based on democracy and socialism and in the
background of our movement for national
freedom, planned development will succeed
in the measure in which it meets the
aspirations of the people as a whole, brings to
them a sense of opportunity and of
participation and evokes from them a new
plan. The Plan has, therefore, to embody a
picture of social order, the economic
institutions and the values which the nation
seeks to realise." Unfortunately while the
need for these things is stressed in the
Memorandum no attempt is made in the
Memorandum to project the picture of a
socialist society nor has any attempt been
made to correlate the various economic plans
with the social objective of socialism. Even
the conception of a socialistic pattern of
society is conspicuous by its absence in
the Memorandum.

In the Memorandum it is said that the basic
objectives which have been enunciated for the
fifteen-year period commencing with the
Third Plan, are to lay sound foundations for a
self-sustaining economic growth to provide
avenues of opportunities of employment to all
those who seek it and. while narrowing econo-
mic and social disparities, to ensure a
minimum level of living to every family in the
country. 1 beg to submit that these basic
objectives can surely be accepted as their
objectives by social liberals and such social
welfare economists as do not claim to be
socialists. As was pointed out long ago by
Prof. Anjaria, the then Economic Adviser to
the Planning Commission, there is nothing
significantly socialist in these objectives. 1
beg to submit that many of these basic social
objectives which are being enumerated in
various Plans repeatedly are not properly
attended to by the Planning Commission or by
the Government. In an article published in the
"V'ojana", in its issue of January 26, 1%5,
perhaps by some authority present in the
Planning Commission, it is said that "our
Plans have presented the social objectives of
development in broad terms without setting
time-limits, without specifying in detail the
means to be employed and without
establishing sufficiently
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effective machinery and instruments for
achieving or moving rapidly enough towards
the declared objectives. Thus, between the
statement of social objectives and the practical
ability to achieve them, there has been a gap,
whose very continuance now throws
increasing doubt on the very process of
planned development. This statement is true,
for instance, of such objectives as establish-
ment of greater equality of opportunity,
bringing about reduction in disparities in
income and wealth and a more even dis-
tribution of economic power, ensuring
adequate expansion of employment oppor-
tunities, utilising the country's manpower
resources and meeting the minimum needs of
the bulk of the population." The Planning
Commission hoped at least in this article that
greater efforts would be made to see that there
is a proper correlation between these social
objectives and the Plan and its
implementation. But th; Memorandum is not
even as explicit as the Third Plan was in
regard to planning and implementation of
these social objectives. In certain respects the
Fourth Plan Memorandum is even more
retrograde than the Third Plan. For example,
in the Memorandum the sad plight of
denotiiied tribes is completely ignored.
Nothing is said about their rehabilitation.
Certainly, no attention is paid to the great
many recommendations of the Dhebar
Commission with regard to the betterment of
social and economic conditions of the tribals
residing in forests. The Dhebar Commission
maintained that the forest department be re-
quired to realise that it is as much their dutv to
promote the economic development of the
tribals residing in forests as ii is their duty to
promote the economic development of forests.
The Dhebar Commission also laid emphasis
on the need for correlating forest development
with the advancement of the people residine
in the forests. No attention whatsoever is paid
to such important questions in the
Memorandum or in the President's Address.

No adequate attention is paid to the
economic advancement of agricultural
workers. Again and again in Government
reports it is maintained that the economic
conditions of agricultural workers have
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not improved during the Plan period. Every
in the Mahalanobis Committee's Report it is
said ihat agricultural workers have not in any
way shared the benefits that accrued to the
national economy during this Plan period.

Indeed, while no attention is paid to the
eradication of illiteracy, the tempo of
expansion at the elementary stage is pro-
posed, in the Memorandum, to be slowed
down and the full implementition of
constitutional obligation of providing eight
years' universal education for all children is
proposed to be further postponed. In an article
recently written by Prof. V. K. R. V. Rao. a
Member of the Planning Commission, it is
confessed that though there has been very
slow progress in the percentage of literates, in
absolute terms there are more illiterates in
India today than there were ten years age or in
1951. Again, under the Constitution, eight
years' free and compulsory education was to
be provided to all children of the age group
6—14 by the end of January, 1961. In the
Third Plan it was hoped that at least five
years' education would be provided to all
children by the end of the Fourth Plan. But in
the Fourth Plan Memorandum only 87-7 per
cent children of the age group 6—11 are ex-
pected to be enrolled by the end of the Fourth
Plan and only 43-7 per cent in the age group
11—14 may have necessary facilities for
education by the end of March. 1971. No
attempt whatsoever is made in the Address or
in the Memorandum to so reorganise
education as to befit the students of Tndia to
function as democratic citizens and to
shoulder the responsibilities of democratic
leadership at various levels. The less said
about unemployment the better.

In 1955 the Party in power passed a
resolution regarding the socialist pattern of
society. It was hoped in that resolution that
in ten years there would be no un-
employment. But what are the conditions
today ? In the Third Plan it was also hoped
that all the new entrant* at least would be
absorbed in new economic enterprises and
that there would be no increase in the
number of unemployed. But  now it is
recognised in the memo-
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randum that the number of unemployed
would increase by 50 per cent, from X million
to 12 million. No account is taken of the sad
plight of the under-employed.

With regard to the Fourth Plan period it is
said in the Memorandum that the employment
potential contemplated in the Fourth Plan will
be nearer to the equivalent of new entrants to
the labour for;e than in the past, but it is also
taid that there may be a gap between the
increase in the labour force over the plan
period and the anticipated increase in employ-
ment opportunities. All that it means is that
the Planning Commission wishes us to hope
that during the Fourth Plan period there will
not be an increase of unemployed by 4
million; the increase will be less than 4
million.

Madam, there is nothing in the Memo-
randum or the Address to hope that the
disparities in income are likely to be
decreased and a minimum level of living will
be ensured to every family in the country; nor
is there anything to hope that socialist
transformation of the economic-structure of
the country will take place. The stranglehold
of monopoly capitalism is increasing daily;
economic and social disparities instead of
being narrowed have also increased during the
plan period, and persons of low income
groups arc made to suffer unbearable
hardships due to high prices and growing
unemployment  and  under-employment.
Peasants are denied. Madam, both social
justice and adequate facilities for their
economic development.

As was pointed put by the Deputy
Chairman of the Planning Commission in his
inaugural address to the Indian Society of
Agricultural ~ Economics, this lag in
agricultural development is not wholly due to
unfavourable weather conditions. He says :

"The limited performance of agriculture
in the Second and Third Plans was. to a
considerable extent, due to the failure of
industry, power and irrigation to supply the
growing needs of agriculture.
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In concrete terms this meant the in-
adequacy of fertilizers, pesticides, farm
equipment and other material inputs
produced by industry for use in agri-
culture. It also meant the insufficient and
delayed utilization of vva'er resources and
failure to take the fullest advantage of the
increasing supply of power for
agricultural uses.

This, however, did not mean calling
one's attention away from some aspects
which had occurred in agncjlture itself for
instance, the slow pace of implementing
land reforms, inadequate deployment of
extension services and the Jack of a
proper price poli.y "

Madam, both in the Mid-term Appraisal
and in the Memorandum on the Fourth Plan,
the Planning Commission has bemoaned the
lack of proper implementation of land
reform measures. In the Memorandum
certain glaring defects in land reform laws
are also pointed out. It is said that "there are
still certain gaps in the legislations which
have been enacted. The principal points
calling for action concern :

"(1 I replacement of temporary provi-
sions for prevention of ejectment
of tenants by comprehensive legis-
lation for security of tenure:

(2) restricting the right of resumption
for personal cultivation;

(3) removal of legal and administra-
tive deficiencies relating to regis-
tration of voluntary surrenders of
tenancies;

(4) conferment of rights of ownership
on tenants of rton-resumable
lands; and

(5) coninuitation of rents in kind in-
to cash rents."

As far as the disparity in income is con-
cerned, one is only to read the Mahalanobis
Committee Report. The Mahalanobis Com-
mittee Report has pointed out that there is no
clear indication of a significant change in
income distribution over the plan decade.
The Committee points out that while over
the period 1951-59 the average incomes
reveived by contractors have regis-
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lered the highest increase, agricultural labourers
as a group do not seem to have shared in the
increase of incomes, and there is nothing to
prove that in the last six years the situation

has changed to the advamage of the low
income groups.
Madam, the Mahalanobis Committee

further points out that the degree of inequality
in wealth distribution is higher than in income
distribution. Wealth distribution seems to be
more unequal than in come distribution. It
says that "there is a greater degree of
concentration in personal wealth held in the
form of company shares than in the form of
land or owner-occupied houses, also that the
ownership of shares ii much more
concentrated than the ownership of land
holdings or residential house property."
Whenever this question of concentration of
shares is raised, it is said by the capitalists that
about 1 lakh persons have shares in these
factories. But as is pointed out by the
Mahalanobis Committee Report, "in 1954-55
of the estimated number of 1,01,033 share
holders— itself ari infinitesimal part of the
total population— 1-4 per cent accounted for
31-5 per cent of the dividend income, while
50-3 per cent -I'tild claim only 10-8 per cent
of that income."

The Committee further points out that in
1.959-60 there was a greater concentration of
shares because in that year "1-5 pet-cent of
dividend receivers accounted for 34-6 per cent
of the total income assessed by tax." The
Mahalanobis Committee's Report further
points out. and invites attention to, a study
carried out by the Reserve Bank of India in
March, 1960, covering 70 companies with a
paid-up capital of Rs. 212 crores, with a
market value of Rs. 417 crores and says that
according to that study 0-5 per cent of the total
number of shareholders accounted for 56-5 per
cent of the total value of the shares covered bv
the enquiry. From this, one can understand the
concentration that exists there.

It is further pointed out by die Mahal a
nobis Committee's Report that there is
considerable producer concentration in the
private industrial sector and that there  is
also considerable  concentration of opera-
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lional control in the private corporate sector
and the Committee observes that the
operational control is more important than
ownership. The normal behaviour of the
large majority of the shareholders whose
individual holdings are quite small, does not
indicate on their part any real interest in
exercising the control that goes with
sownerships and the growing importance of
impersonal holders like the banks, trusts,
companies and the like has increasingly
tended to divorce individual ownership from
contr.il. And the Committee holds that the
banks and the Government are largely
resronsible  for this concentration o;
economic power in the private sector ol
large-scale industries. It is pointed out in
this Report:—

"Bank advances to concerns in which
the directors of the banks concerned are
interested, accounted for Rs. 184 crores
in 1 y62. This constituted 12 -4 per cent,
of the advances given by all scheduled
banks. For the top 15 banks, the tolai was
4 « I per cent."

And with regret the Committee has lo
remark that it was as high as 26-9 per cent,
in the case of the State Bank of India. From
this one can imagine that the State Bank of
India, a public sector enlcr-priee, is not
being run as an instrument of socialism, but
as a medium lo help some capitalists who
are favoured by the Government to be non-
official directors of those banks.

Madam, it

the
Report that the growth of the large com-
plexes, which represent the concentration of
economic power, is largely due to bank
loans and the working of planned economy.
It is said in the Report that the growth ot the
private sector industry, especially that of the
big companies, has been facilitated by the
financial assistance rendered by public

is als-> pointed out in

institutions like the Industrial Finance
Corporation, the National Industrial
Development Corporation, etc. In the

Report, attention is also invited to the
baneful effect of the managing agency
system. It is pointed out that while the
reform of the company law has reduced the
role of the managing agents in corporate
affairs, within the reduced
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number of managing agents, the tendency is
clearly visible of a strengthening of the
influence of the bigger managing agents and
consequently of concentration of economic
power through the exercise of managing
agency functions. It has said :

"The number of managing agents
managing the smaller units with a net
worth or total asset of less than Rs. 51)
lakhs declined substantially in 1959 as
compared to 1955, whereas the number of
managing agents managing bigger units,
namely, with a net worth or asset exceeding
Rs. 5 crores has increased during this
period."

Now, in the Address, no attention worth-
while has been paid to this problem. Though
the Memorandum has laid some stress on the
implementation of the land reform laws and
the removal of the weaknesses in these laws,
it has also made no worthwhile suggestion
with regard to the control of this concentration
of economic power in the industrial sector—
with regard to the increasing stranglehold of
monopoly capital. I do not know whether the
Government really wants the country to march
ahead towards a socialist economy or the
Government now and then chants this mantra
of socialism because somehow due to the
efforts of certain socialists, the word
'socialism' has become very popular in this
country and the Government cannot help
taking advantage of this slogan to (he extent it
can.

THE DEPUTY CHAIRMAN : You have
taken half an hour.

PrOF. M. B. LAL : Madam, I will just
finish.

Before 1 sit down:, 1 wish to invite the
attention of this House to one other impor.ant
question, that is the question oi the Chinese
menace, no reference what-Address there has
been some reference to the Chinese menace,
no reference whatever is made to the pledge
taken in this Parliament in November, 1962
with regard to the vacation of Chinese
aggression. I do not know what the
Government pro-
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poses to do. One can appreciate to some
extent the Government's slight shift on ihe
question of the Chinese behaviour in Tibet
and on the question of Chinese admission to
the United Nations. But I beg to submit that
even now there is lack of proper awareness on
the part of the Government of the growing
Chinese menace with which this country is
faced. 4 P.M.

To meet the Chinese menace, India, 1 beg to
submit, will have to prepare itself on all
fronts—strategic, economic, ideologic and
diplomatic. Defence no doubt requires us to
cast off all inhibitions and lo build up a strong
military strength for self-defence with the aid
of friendly power. To this some reference has
no doubt been made in the Address. But, I beg
to submit, Madam, it also requires us to foster
national unity, physical strength, efficiency,
courage, determination, will, to resist and
capacity of coordinate! efforts as well as
social awareness about the needs of the
situation. To meet the Chinese menace, I beg
to submit, on ideological front it is necessary
for the Indian people to cultivate faith in
democratic ideals and values and disbelief in
dictatorship of all sorts and the Communist
way of life as well as to foster a healthy
democracy and march ahead towards social
equality. I beg to submit nothing very tangible
is being done by this Government in this
direction. Detentions of a thousand or so left
Communists cannot by themselves solve this
problem, cannot make the people conscious of
the evils of Communistic dictatorship and the
virtues of Parliamentary democracy to which
we are pledged.

iVfadam. India's diplomacy also requires
reappraisal and reorientation in the context of
Chinese militancy. All possible effort should
be made to expose to the world Chinese
perfidy and expansionist character and lo
secure moral and material support of the
world against the Chinese threat.

In the end I wish to submit that it will be
possible to face the Chinese menace only if
we are prepared to promote healthy
democracy in this country, to pro-
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mote people's faith in democratic ideals and
democratic traditions and this can be possible
only if the people are assured by the
Government both freedom and prosperity
through democratic processes.
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[t Sl uwo Hi7]

dew fedt Jyadq, wewla w1 792
ugd mfearee & qaaonr oA ¥
oy forr o ) O A gw el S
F 03N U @A FT I § a1 A ATE
g famr 3 e w9q fegeata &
AT AT, A9 AEAT Fi85C qfed
WG AT TZE & ( A2TE Kl AF AT
w31 3Em fegram ¥ 708 duEl
9T gEwd ¥ & A, femEE F
FHIg WeF 9T FEAT F F AT,
fergeama & aw & faal ox g9 1 |
TS g wE Ag & O fFouw oAb
fergmam & w4, fawziv fegeam a1
gl F fan fegmam #1 aie a
et & foa, faia fegemma &
T sATT 1 WA e A
& fad siqeft st s At w AL F9A
g7 F1 arfadt F=a agr faar | s
ZH FEST AE FT AN A7 HEGH ¥
R 2 St fF |z s ey o dfezgna
g1 | a1 fr a8

“Jawaharlal was India and India was
Jawaharlal.”

e fecdt i, i #1797 1
uEn =W Wraf s dar | o frar mr
AT AT TCHIT W AAT A FLOE
ferganfaat & s9ara, @7 & vgamm,
g #1 SHUT AT zATT =@rfgwma Fr
AEAEl FET g AT UF AT
qEaFtad #7 qrEAE g | 9w fe
T, fegeam | TET w3
1 & fav, gefesfi #1 g @ F fanr
wgrerd AT WTEEHI w13 wA & e
oY fegeam &0 &00T q AYFET AT
ot g & o wrgafa & o o3 A
T FAE A T W gEar faw
F3 ¢ AvfaT QAT 1 a9 qrar
FCAN ATEAT | AfFA F@ oHAr ae
& fomat % § 39T F AvRAT §
it fF 7 ugufa £ ow | Wi g

[ RATYA S\BHA ]

|
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den fed oA, fagmm
yrATET T awa7 (Fenr Iz F @A 2,
a1 f uF aF-g 2, Aiw 0w g 71
ZEE0 A1 FW AT F | AV IAF WAGAT
A7 Frarifes qawee 1 agrar
F faa, giadr T 1 FgraT 39 F {94,
Foft¥z u3ad & Frg @ra A T
Fr g & 1 A =g g e e arw &
TEA T greaw wigw  fafaes
ATZA 99 TH 97 929 T qA@ T TT
aTE o g FL AT 3F AaAfay
Taw &1 7419 faam fF ag 57 qqae
AR & fag 1 i At F @ 490 T8
F71 gy , faa 1 am faenr gaez
F & fad ga 7 9 aré, gar a3-
T 99T A1 7 T4 AT TFAIE B3
AT ZaF & A% FFadt 7 g 97,
fearet @1 9T, gEmardr qi% 9%, FHar
F4A ¥ fordr #r frar o <81 8 99 9%
TR F1E @ I ALE FRAr a0

qfardz & wga & w55 &1 A0 T
AvERT & fau 799 39 9@ & % &
v & fF 4% 0¥ cqrE TATEE F
A9 qF AW A AFATE | Hew AT A
oA T TrhATE A & AT FAOAT FY AT
Fi & A gaw Ao w=g § f5oaae
HATAT F1 80 AER 3 | AT 70 A AT
% O3 F1 @A Z AN 92 TA £ (% G900
17 97 T | a9 T Sq@T FIAMET A
FALarT F1 40 NE § 1 AT T4 7 a0y
sz uga g @I AT TZE |

“Power generation by the end of the
Third Plan is expected to amount to 117
million k.w. as against 5-6 million k.w.
at the end of the Second Plan."

A1 zHY qar FaAr £ ¥ gw a7 ¥ FAwE
A I A 3 7§ 7 AT TH q W
e ag § & g St a1 qwas
feem st T W vEAC ], P & O
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1 AT TFeT Higgw 9 § 39 6
79 SAET AENE F 1 T T Fa@T fw
foes wgdt & ends e gEEm
et T g i e amw g g
o 9 T e F=w ey T
grve G2 g8 | FArG FEfrewE & fw
fergem ot qfad; &1 9% uw ufy-
Fea Fe g om A Fwac smand
&1 A T AR wieeET o7 § 4z
I TF T AR F AT FEA A A
¥ |

qfeq Srargz A9 AEE FT IE {EAH

3T o g w99 1952 §o & anfaw
as e Qg § B8 & aw«i |
T THRA Y AT, A0 QT ALY G v
2\ dfea =i F7 9g &1 CHAM 97 T7 AT
qTT AET &1 TR § A% Gizw ofi 7 34 famg
aifearie & w3 52 & 397 MW T2a-
7 & FY g% a2 1 59 faa av At
TR HIATAT 4T —

"I regret that my words have been
falsified and I feel thoroughly ashamed that
what was almost a pledge to the nation has
been broken."
1z Zi5 ¢ fF 9= 9% e s aara e
FoATCAT § I B EAEE AT
9 AW @ (gt el i a9
#, 6 W€ & A, T& T (AT
fart %t a9g & wea §i gea |0
gt afew 7 o wrafow Gam 4 =@
Fgmr & 7@ ¥ samr a=h AT

qt fow ag & % 2w 909 smamw &1
FH ¥ FH S I FT @17 42 AT F7
& | 7a% (o sEiweT ¢ ) STfET Zw
Fq 9% ag? & qoni gv fe¥e 4 |
qfgq AgE zw? wWeEw AAr 4 W
S s oy 7o e aiforr #9772
A< Fgd @ I T g qeF | woer A
A F F< | Iw g AfeEE ®
o3 F 9 TTF I A A
HE FICG I, TH Fea 7o ATEH FH (I,

Motion of Thanks on [ 2 MARCH 1965 ]
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FLlEAETAT F1 TFHA ], AEAT AT HAAT
SO & wiAT & AT A FEv oy 2
6 oz woe § = oy @ E ) wEAe
73 lemrama & ardia § nF 9w g
T Fy 49K AT TZ & W@l 2w
HiEd £ AoF A quelad e
AT, BT B FAGH T & 9%
MAEY & a@ g4 @A fr ogwwdf
THAE (5% T qoF § 9 | oy 7
T AT i FOOAN AZ Fear =qyfgn
fgr SfeEz vga & T Sid & T
SEEE (AR oo '

AR 79 & o= A9 97 T2 g fF
wa 94 gfasz ¥ 039 ®1 947 At @z
aesiagan frafatz s oga § seiiv
F 39 feza F1 o wifawam & g dfaan
1 fore &1 721 & Fvdi & 7 A€
arer 7% splvaa * fam qea <@ 2,
qerAlSA & fAw 42T °g F, fama
grfzoma &7 3dd 2 fa a7 @97 qfa-
AET TERT AT TEANCT F9, Fi A@A 7
29 ATH qIZ9T & AT4 Fu7 4, 7 feedr
4 A1 7| g fergena & femmmn @ SR
ame 2, Az g, 99 7907 2, fradi g,
AT Aforss F 03T A g 2 ) W
T A1 & (Ao i a6 @t fagrmn 2,
Fi€ nwmrw Tt fzar a@n g 7 gne
T nftar & S FAA S oA -
A7 a7 fgegraa &1 feway & sw oA A9
arfos 30 $7 g0 ®1 =L F99 | A=
TR A A g A AR

Y STERTR ATCAR |@R (IF7 qAA) -
T SETEE; Afsmay ?

st ofto gwo WX : T A AR5
T T | 7w A & o ge A A
¥ W1 qfes FARET AT 7€ F0 VHA
A1 5w, i ww Aegafi
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[ft sfie wge 7]
AW{EsH, a2 47 3—aAWA | Z0 AE0A
I E, AT 4 g Agan g fx afgdz
FT UZH ST A7 ST Hi T W
FIAT 2 321 20 A F1 KA AN fFar
s wrfgr ar) gfasz &1 ngE A
@ia & fau gamim 2 f& 3z wrd @i
A & {qn 739 @ 2 ST #7
fov g1 72 2 9% foo sy fFar mar

FvA7 F1 AAW fawE Fifga
dedi ATz A AT AT R 1 A T
1 srzAr Z v 28 w.fg, fegrma )
wfgn fF s<iar & ara e fds wifaer
g qua ¥ o4 qrew o fEar 9w
s o A 7w fergema & mife-
e H T F w & fAU e
F Wil % wArt A7 dgad ¥ oo, w0
FAA A F, T WA AT A
fosiy #i g7 #v9 & fom #0& #7779
¥ 7, M7 qg 97 AreT 7T F faq
#1% fam qu #97 2 A1 mfe=aE -
grer frnifedi &ffae & sy o
qaAr 2 1 zafan 4 mmAr £ f5 s
aag 721 fx foegdedi wifea 7 zw
AT FH AT F (A @ TF ) #3978
=9 &= & feamiid; #¥faw § aifow =
famy st 17 79 A7 977 9T I EM
HiFioT AT !

fzw fed| Savaa, § #9d7 & waen
& ATE-ATA WE AT F{TA Fi ATE TTIT
FATAERATE | FHTH  F( FHAfTEE
feem & 234 8, FOAT & dAGAT
FTA ®i 25| 2 THF(UFA F {0 Gfq-
gz ugH § Fif owgEw @ faar wn
2 |\ v wegEeT H17 A Arlgd 7 Fwdi-
(=i #1 92 F2%7 Ao IATIFE FT
wan g v qu ataw & wiee @y i
AT o A a7 2ol & a0 A1 I
oW A7 # F@0 5 g IR F U |
T FE & qfemw  ddfiiAEE i

[RAJYA SABHA ]
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FWiT & Agw & gAfeAw wilEma
FGT | TZ FEA ¥ JTANZ GATL| TAHAE
7 qrié faar | greifE a8 aw & form
A TE G AFT T Ew F e
% s ofward gaifas F qfew
wwifas § s & fau qmee fear
aﬁ?iﬁ_m‘EO To HTo ¥ A &7
diferom & fau win &7 @ & 1 &0
FWHT F AHAT §i g F7 | TV &7
woal o 3 & g &, for swen
97 v qed 7 fam § o=@ g
FaAi A ImA fogam & 3
mergrE wT for ar v 346 £ qfae
q¥ AZT & WETITAT 1 7 &7 fomar
@z frem fog ™, 97 7w 9 &% &,
Frfam Bt T FNH (T & TAZE FT ATAT
2, NEWAV FT ATGAT 8, qg  ATH
o qfrdi e F1 F7w e s T
g oA TE AR A OAE o w g
f fergeara & Wit Avze E, vEAAT 2,
TEM T AW AAT F FA g
fen avz @ si|m ART & qradiE fzar
AT W A WA AT | T "qe F
g 721 (% 92 37 79 w1 § a1 |
qwAT FEAT Z fF i arw oamede
aFEAH F ATH T T GRS FOT (A
F fau foemy wwdin 917 fergram &
afaarsi 31 #( S99 fFar a7 wr
FAT F77 T2, AT 7Z & | § TBAT TgAT
g & fufady s oFweds apad &
f& v =% 9% 79 & f7@, o
qaTaar &% & fad gy #a faar § 7

Surt P. N. SAPRU : That only shows
that we are a democratic country,

st ofto qWo WYY : § 7T Wi qBAT
wgar § fe arfeem & aww & Wt
I frm FwdEER d9w g W@ g,
ST g Wi 8, S T FA T _
Frart f6d o oiew g0 T 8, gW
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g 97 Affaat wErd W9y @2, Als-
Fiz Fi FEACATE] i §, W aZ AT
wear 2 % gawa a4 zax Ao s
FZH T3 |

T AYE { ATAZT T HAAT £ |
A WFAT F FEAT OF qoHA AN
AFT A[ T | OF {TF F99(7 F( AGH
& g0 AT g AAA TAR FTAT
fewaii v wtfae & szmy a1 @Y
zagi fmaaifedi Fifwa 7 arfmr a8
fear A1 771 & | gWIT AV AvmEY 7
WA ®i ave %0 9 wfedi § I
q@1 & Al i §EE A A fFar 2
f& T W ZHITT KA FAT Z90 | AT TH
faww &z dar 2 & o qi F0iT
A17 {gegead & AT 1 999 37 72
Z, W WM AAME FE Z TAwi
Sas ¥7 72 g, 394 fAn fafed; smw
NFNIAT AEAA A ATHEAT AM AT
feav &1 zeamw (a7 & 17 394 fAn
F W WA 7 | fAmar § qear
e ¢ 7 sfazz & 3w § = %
FiE TMIT AT FET {FAT AT | EHET
sad (waa 9z | A F 5Ad |
§ grET FE AFAT | AAS & HAAT
97 % 37 Fg1 (% (=@ 0 F71 w1
3% §, TR HTATAT A0 | AfFA AR
aa 3% FT MEAF 2, Te die, (F@I7,
weg 17 AT, gwE A7 fReE a7
SUFT A T A9 I FH JFH A A7
g2 A9 7 Wi T WEd A 7
A AT F | AT gAE £ UF R
Mg 7 A fFmar fF =3 &0 fraw=
anay a9 % A0 g1 $9 fFar s w@r
£ algw sna o fwar az qoed @
AFT 491 | Jo Tio W7 famT & 32 wmm
ZaEl A AqiTeR goInEafA ¥ Wi
fam o &z dvwA A7 35 F AfAIT
G, 39 I9A A4 TIHE THF KOO AW
Feq a9 fear a1 Jfeq ag a1e 3% awar

[ 2 MARCH 1965 ]
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QAT § UET 3 & | Afe IHE e
§ wga g fE oo A A s
T A IR E, IAR AR AT
fer gas 7 & fam T I @ E,
T FY F7 R E A0 35 %1 o w6 Jfae
9 A AET AME W AT ¥ IQE
i fergeam & swt 3 diw Ay F
FAF FAFT ZH (7 777 |

A% J14 0 7 9f¥¥7 0w 97 wiwar
®i A K ATEX YT 3T IR qT
Al & faw & e & and wwEr g
o 1 ]

*ft famergare weTerTeY ity
IYAAET WE@AT, T i TAE FT HETT
E Gt RIRCIE A LR EIUTE K LS
99 T4 F AT 3% B FAUE | w6
WA AT AT 9l & Faae ey
wEE FAT AT F AgqT wfwive §
T #17 [ The Vice-Chairman (Shri
M. P. Bhargava) in the Chair ]
TATH & ATZ HTAT HA Z9A 39 o gfez
# i wfaamu fzar a7 #0r amaE
F A7 2 &0, 97 39% A9 F A HAT
Alzai @17 #wfwar gfqamo 7
gfiazdr & 39F a7 § fqaE F7ar
qEATE )

AR T2, IT-TATEAH Wi, § A2
ager Fva ar & o a7 & fav
# aa #i fagmr AT 2, “fasie”
Ygu i@ "armmaw A FE A a0
az 7z Farar € a1 Zix aEi faafa s
i i @i g frAag adi & oz
ot g9 fqsv & aet fawa o fe
Wi g9 A R &7 HTEaT W o
N I AE | g A vy w
Tt & gHiE GfEm Z 1 wwer giar
5 & wWrvg % fwd YT 7 syqAT
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[#t Fraadgare wa @At g
FfqaTor & o gas afaaT [awi
o 2= 7 27 | 79 798 #1409 I
@ i, GAEORE FI AT H AGACE
fa Tregafa o 5 a1 & eae <&T 1T
AR Z9 ATC H FrAATE FLA Al IATET
@I 7T |

gL AT IFE A(AFAT q AZ
ST F1 T 47 R T S RIAT A
A0 AT F IAG F0T A EH AAAA &
f& 7 av |vFw T Fvr fFar 7 oan
A AT AT FA-FAT FHoq qr7 2 |
T IW 4| & UM A a1 4 IAA
AT AT F a9 F) AT FIA F1 5T
faamar wgar § @1 78 FEAr 9@ar g
fa 7@ a7 & Qoo § I A1 FETA0 F
o, 97 FaUAT AR AE1Z1H0F G | FEH
It & 40 oA qIaT Fga
| A9 FVA A F AfFT a3 T80 40
A | FTFET FIASTT A ATH
A TGN FAFATE | 17 3G WL A
9 fazar wzr & aw 7 w3 47 %
“ZAR AT T Fi AT gAL g
“frga At 3@ oqv feFar zam a3
TET 4T WA AET 9T vET 2 1
AfFa zow faudg 7 T 347 9 |
zare fam war s fazen gz F a7
q gAE wEd #r A feaf @ 3%
qivwieEy @t fFafagma a3emar,
IEF AET A% R a0 & T8 gar o
fazdi a1 &0 w47 F T A gL
FFTLHT AT gE AT AT Hi A
1 FewAr & 47 fF 3w arer &I
AET D EAT, IAw fAaviia g F
29T |

oATegafy S A @I wiaw § gad
@ G F GAT F IR { qqArg
oy f& 39F &F Foa fratfer w7 &
st | a9 woma faifor

[ RAJYA S\BHA ]
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g Eazamifas 20 7 9ff &« wf
g arq & g /27 fear wa oS
FAT A qITFTAC F IAF IAET A
fFaar a9l arar 2, swad & ghs
¥ vaf? w93 T4 95 F0 15 39
AR F i TrEAfr A 7 A1 AqA-
q g A owreArEd fFar ar g a
T qE AT )

O& WA qeq : FH(AT T2 faAr
T E

o} faragar Anamat S
FHAA IS T ArA F A AL
i A7 st @ Fw faaifer fe3 a2
3T £ gz 7 fxd & A1 3o
FTH AT W ZCZ A AZ ATTIAF T
& #rf 7w faafier a8t g0 20 3o
gfer 7 40 42 FW 400 TF T AL
gAr & Aiad A TrEaid #ioA
Fq7 AT § F20 91 fF 5L g8 F faq
#HT F AW Aqaq A7 349 3 fA3A0
w7 Fi geam fEar war qr o qEAT
wF 77 f7d, gaer wqaz TEata
faar | F 241 faq 9977 ZA 1 §T 7E,
Iq44; A9F A% FAT &0 A7 fA=7o
A0 q7E § IE ATA qAGT FoArIN
# ZAF! wA TAT FT Y g0z 7 A AT
FIqrE 41 394 q AIFHT TBT q977
TH A1 I FART T2 A7 45 ALGET A1
TEi | TETid S foad s ov
yoa7  Afqarger fzar 4t 39w
FEl & AT H F9 T FA4 T AAIHAT
A F7a 7 OATFRE AT T A3 a49
Ff o A ITARI WA § TAE FE0AT
arr =ifge, AfFT wezafm S d =
qATE Fi F15 ATT AET FEI |

= g4 aEafd s 7 qoq sfaammo
4 vaq 17 fawe; faamr & a9
# faar & FF 7 faarr F31 4397 FH F7
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WE A Faw aE) fade Fewi Sa
i—faq@ & 7@ W A g—
ff 3= & R 9 & afadt 50 aen
FH A o sfus w7 diar & 394

A0 G AT AT A ) A

a4z 3% feedl & <@v a1 5 2-
THT T g a0 S 2ET 3T
Ak & & Ffadi & a@r w7 F
frar Fe ZiaT§ 1 TWIT F1EA
ZW A qF T famre 9 § /I EA

A A A T AT A F ogw A q

THT FFATAT 47 Y J7T F) ATTATT &
FAIHT WHA K X ATH § | 49T aF
Fafaai FiaE=TFH § A F=FATE,
o IEH gaem Zer & favtwwe wher
aifagi Fi, THE FTETA0 A, K1 AT AFAT
31 gwfam g !qufﬂ Sy A HAr
w97 fzar § a7 SiF FE AT g
wgr foafa faweii *0 &, TroreTe 7, 9o
TR H, FIA R FH T & TEE |

g 91 2 ama feafa® a7 F
AU Ffwamm A #=5  FgwaAaT §
& ag FATiAw AT H AW W HwEF )
79 ara &1 v fear s sifeT fr
feamt & dnfas s ¢ FiAd
frem @€ fomd ¥ w2 a0F &0
“flﬁ?mmﬁ,maﬁfff
FAT FAAT q ALY 0gT TFF § a1 FH
§ F9 @A 7 A1 w4 9% 6T
21 99 #9G( 9% g WiAT (A7 qF |
3 T B TATAT ZATE ORI Hi FAT
arfgd, arf& STF 399 7 3194 IW
33 fAer &% |

IU-HATAA AT, 9K 33 3 A &
g FzA1 797 & i gar Fl e 3
forg vremata® &z ) aeafT wEEg J
9T Fi IW WA FAM AT TN B
faar | i @T% S F IeANEA TFA E

Motion of Thanks on [ 2 MARCH 1965 ]

President's Address 1622

far wfed, sa%0 #1% w@ar w=E
TR A w2 E ) W AR
HOETT i A A (- § 3991 § Faeg Fear
g W qer qar § & A ame fra
#i gafadr & wq § € 9T § ofs ag
AT T IeI5A AT &%, € WX IO
AT FreaEt w0 ¥4 & W g ? gards
AT F( W1 78 AifF 9 ahiw g ag
ZiF TEY & | GAUTT OF T NG 3w
FfFa foT Wi 29 AT ¥ @ F faw
A HATAT TFFT § | < fadey &
FTA TE WA AT L AWET W F
fraifaat i 15 fad as 9@ weT
qzar | 39 feafa § gy A & e
[ & WA THR FOT AT &
AT Fi W qS) & ) 59 &fee & o gy
aFT? faege qawe @ § A sew
oy #i aFEaT i AT A T
i A T AT AT F TW ALE Fi
FfaFAfi S FowE T

wgt a% wiqF feafs F1 d39 ¢
0% a1 ¥ gAT A q7a ¢ fw
RS, faRw qET d9T FArFrgeT
qA( F AL A A L ATE W TAT T
®E Afea § 37 99 § 48 w0
wmgar § & w7 g aFe fR &
FUE AT 5 F T H A Gi g
AT AW § €A BT gOHA AT G ]
A od; feafa & wprewfa saw
Zitt | gaTY fam w4y S A we
¥ g fF gw 3% #iT AT ¥ S
SUE F7 T8 & | AfHA § 47 FEA1 IIEAT
g fo o7 wwm W AT T R A
FTH Fored AAT AZ 3 | ACHIC FRAT &
fr ga 59 ST w0 FRERED w6 0
A AuFgr R e F AT AT W
Aqrdy F1 T3 § TE AET, 99 T g
7 % Gar A F wror & FhEor
T F FA §, 79 TF TS TG 80 0w |
§ ar F ata %7 @Al § g
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[ famaam e et Svafean]

WET TAT W FTA F AAAzT W AT
T ®W § AFA AV ZWIT A7 FHTE 397
§ VN F qWedr 4gdAi &0 qAr
AN | FATE A0 & AA0F(IRET AAY
7 qwEAr & Ag A FAAT AR
& TV 2 £ (7 AVA| AGL & AT AZ AAT
i I w9 T oAq9 7 fFaa &
Ffer w9 FT F, 60 THZ Fi BT
w1 wF & g, 398 9y i 947 FiA-
Freft AdY & oA 77 qge & w9 A
THET F179 47 2 5 aed 3w 7 fadehy
waT F AT G B @ s 9w Aw
IR AT FA AL FA 2 AT I
T agry § 79 ax gard frafr guea-
arefi AgY &, Afew a7 919 i 7R
FTA A 75 ) wwe F fAv 0w A
FIAT FT 9T q1 A1 & N7 T2 FAT
¢ & 9@ A% d1amy Adf w7 A%
B TE GO0 | ANAAT IAF TAA A 2
ff g 378 ama & e aAg |
s Fgrad & 'Aw wa g sfa
arer /Y AfeR zwe wvET #y
g7 wifedi & & 98 9/@ a9 dana =47
WA & =g /Y A A e A
Ia% wifadi & ag adisn g0 @
for w19 &1 b7 Fq 7 2 F AfFH O
A2 20 qrA # 1 zafan 7 grdar 2 fr
o7 Tl A qwqT 77 WEy F
gATY mRl 7 faERei @@ W wEw A,
FATL AW NI T Fi, 34% fAn
g Yeqe ATAYAF 2 F 39 A 9
qiar F F27 0 aA Tifzq 1 T
warr fageli Har Fr AFE A7 o T3q
qmAT & A F0 AL AT FIART AT
A0 2 340 nfvormeEs faRef aar
®1 % wrar 20w FalF o ozaAd
g« g owf ¢ v wgr 45 §
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FTH FT AT IAG ZHTL 30 F7 AMG &1
SATHT qF AT § ATA9 & a0 Fq7 74F
& 1 37 farRof T & Az i g7 wTAT R
Al HIH TEA A FHTT IHIT qT H F
IAF; AT Fi 7T fFar e aifar
gadi A 4z & fF ot A7 v F %
T AAFAT H TR T A7 TG AACA
e ave #1 w15 wFEz 4 T ) 37
st & fan £ fa2f gz F1 o9
71 wrfgn v faar wq fazor 97
fas 77 oF 7 | 39 472 T 7Z ¥
FLET AFAT 2

AT TR A T AT Afwamaw §
Aiadt ot AT AAAT F AFA Fi g7
TqwmEy ) Aafea 4 a7 fA3EA w9
=rgar g f did graarat & afomegEy
AAFA AT AA N A 2A 75 7 |
AT ZATY A0 F 1A FE FW T F
fog o 3o 7 IF077 390 2, FW H w0
7T ag Tf F AAT SAATAT T AT
FT FAF 1 TAT & | T 0T A A0A
ZAT A9 W OWRETA(T qZ AA40 F AT
faefi mzT w1 "F< @30 0 wAT ¥ AT
g qFz f&e a7z 7 w9 T avar A5
2 7 3H AET T AAA TEET FAT
HTFTT JITAT AT TAT AT 720 2
F argar FEqr F T Traqvdt £ F7 ¥
ANT T AT F (A FAT faam
AT A9 7 AR faz 9T smamrw
F1 ATAVAF TN AT AT AF |

LT TTHAeE F AT A AT H a5 2
fF g agt @@ £ w40 3 alEa
& faqza w7 qzAr 5 oaree w1
TS KifA F FIG AT A0 E ) 2AT
AW H 3AAT AT F 047 § faa€i qi30=
I F KM F AFEI FoArg AMAT
WO OAFAT F ) FHIL AN T AA ¥

faq off 27 &1 71 93 7@ @ AV A7 | Freaw amA F Ao fazei aze F

fearferarm % aam w37 & a1 A ww
W ZH FA TE & A oS SE

|

ATATFAT TET 2 | FTOW, i AR
FT F1ETT TFT a9ar & | qfET gard
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g F( Al 0f; g fA® gem-
TR AL Hi AT AT F qrH7 I9F
FEGE A1 & foae fq@ adf £ 1 §
ag WAl § % g2 &1 qidwe F Fivam
g1 & fou aEw fad A & wo fee
ot gawy w47 & feewrs 34 @ wafw
Hie @ & fau ggfq w97 & |
weq gzw ® §i fawrs, aeeae, T
fFa, sy, digw, saamg faaad,
SR YT FE AT A F T
2 BHIYI AYEIY & [T AT q ANET
diiww 77T Fr g fF diqgw F wraw
]/ | 7T 77T & FTRE Glad & (U
giefaed AR 7 77 2 A7 IWE A2
B AF I AT & | WAF T AW
& gwdi aTw A Aifa 0 § F I
IME FAHR! ATERE T P, FOAW
WA T IATHT 3 397, HAT AF W
AMET AA A, AT AR FWE AA
T 9T | AT A a9 F ATV Fa
at & gari "vE i AlfT #fozfasw
A FFglasw T wwAg §, 417 34
*AW® & TlvomEaEy q Al 397
FIW gi 9T § WX T 9T F FH F
TEr & | sEF gfvomEsEs Zwr ga
9T ¥ Hidz Fi A31 A7 o w{wmi F
AT GHE N7/ AT FTET(A Q15T &0
3% TIOT FIAT A0feq 47 )

negamr @i ¥ ar § | gAr
Ty WEIET 7 TR & AT W qA15
7 389 Fg1 2 & oAy @ g fw
afewr & &0T F W 7 wiaT F 9f7 3%
avag 3o g4, foew  gnfaazr 33
Zigvad g g fo ovag dar #94 &
fag 7a1 7iFq & fA3 v ® W
3 qF A AT T AT qTNL TZFiAV R
f 1 921 4% 7 &, AT HigAz § 45
FTH FEAAAGFAE, AT A
A4 FIF THT F1E AT AE EAT, T
arg fAwea & A1 39% 6T § 72 &
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Zi AT & 1 TAQC FT ALY, AT AT/
A9 FET 3T Y & TFarIeT, Al
az za@q f& w1 fafwoon aea w6
AqqE wAA & A7 FoA F
FAIL MOTHET 90 FOA7A A, Hed
AT AT YT AEA A3 U A, A1 3T AT
TEF 9T FIHOF At 7 Far fF e wv
FIE FOTA A, TTHE 31| FATC AT g6
A fgedl & faaq & AT v Q@ 4,
I ARRIAT F1 TgAT 39 |0 3oz G,
IAKT TH 19 J wgfa #1 w7 fwar
fer zarv o4 AT FfATz g ds v &
7z 749 79 £ fF weamr § ar §
E I LU FAC 1T A A

SHR1 T. CHENGALVAROYAN Mr.
Vice-Chairman, may I point out that Shri
Kamaraj has denied that he ever stated he
would tear away any Hindi report ?

SHrRI DAHYABHAI V. PATEL: That is

| the habit with all Congressmen.

it frwergaTe AaTet wtefyar
Al TAE AAAT FAA AT £7 77 |

oft o= wT (TET 9IU) ;. ourT A
forz g aEr T 727

ot fawagar RATETET Al
7 | [FT § F1FT A F AT AT NN
At ag 477 F A A fF A @A
Hreddzse T Mg, 3 T
qeA@ @ F7 AFA Z, ITH AAE T
FIOT FAT 4T 7 WZ 3 AAT T7 AL
F AT AT A TAA 9,91 RT3 34 O
agt @ f& 3 da = R g ) w3
F1 q2Z ALY 41, A1 {57 3987 AT &7
% F1 %12 § Fzar fzT 41 9 g7
741 9tz 41 37 1A F( (F 77 2077
AR TAR ¥, AR A FAF X AN
ZtFT & 77 waAAr wizd fx e
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[+ fawmgae weaTas Srefen)
¥ fad s ww & WA AF
apear & foT 3% TR AT S
AT sFH 7T 49T T FA0, | A9
TFAfAT ATATT 97 YT EW ST
4, A W HTA I & FATT AR
FT THS | FHE( ATAT ALT HHA @ F7
# "= Aifed | za A fir gl &
ZATY ATHIT F UF ATE A gATL AW F
ATAFAT 0F [EAET F W@ g A
2, 99 97 TF AT AT JTAF 2 |

WET AT FAILT AT FT AAA 2, FHIT
AT AEEA A WA WET F VAT &
are & o o fg=mar & "I |
FUET ZAIT FAT AT gEr 2,
“Gm F seifaw fave 7 gfaar F adi
miff-fax =wit 0 gFer T 2
“orfFEaTE ¥ Ava off ZATE qVERT H g7
AENgAT], A AR AE IFE HAT AT |
T AT =@ F7 &6 2 (9 g7 a7
7 zw fedfi w7 gafaen W@ 0,
205 AET F T AT FH A TET A0 |
q Fof0 37 941 gt {7 dzw an zafan
FArgd fF amdi fr gy o e
FEAT & | W7 9T A% 9 0l w1 947
A FTA, A9 AF FAIE MW WiFT
TR Eir, 7T AF W I AW Fi 4T
AT FT AFA | § AT F A9 FIEAT
0F G q@A 12T avewr aen
IMF AT E AT AR T AT T EHIL
W & 74T ¥, At gArT fqd ag wered
swawF § 5 oo mgr aw i gw 3w
nigd &1 g9 w¢, 7 fF fpefy o 7eg
9T gHAT &N ATA ¥ {Ffaer Fq
F fa7 smavas 2

i avE ¥ W 9z fazm Aifa & aw
i 7aq aua fear & s ol faaw Tifa
TZa 9ve( g | & o |rzar § i gard
faw Fifa aga =& @, wT gATd
7w fagw ifa &1 wro=r awt & e A
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A gATREAT ® FAT FAT, AT A
AT AT AT TATEAT FIFT FT,
HEET T S AT FATFAAT Y AT ZAT?
q grdar wvan g 6 s gmrd fadm
difa @r=@i &, a1 FAT w=B FereAr w
CICER-C B R GICE T o TR )
Tifer o weefy wEEm wt am
givwwraer § @ W=l S wifzd
qi |

#7 7 F 7g F30 wgAr § 7 70
To HTo § FHTY. AFAY AT 78 7
T JoToHTTo § %P WA Tad &
ferd garei weae 727 wrady B g
¥ gw 99 e fAw weEe a ey o
977 FAT Jo To ATTo T FHTE ATAATSH
F AmRT fear & 9T W oqFee
fafaes oHo Ao WATAT e,
gfame mx, &% T, q¢ gare AvaT
o e ATed, et TmEE Fwew
% quf a5 5= & #a=t § w7 ™,
39 fgaq & fag agr 0 salFia
A FTTE( & | TF AT AWE A
fr 2w & faeg v %7 w1 &, T
N A9 & (o gaTe sy & W
AT A E AT WL A qegAT
ATET Jo Wo HATTo | =7 A A &7
WA E | TAAT & AR, ARG qOF AFAT
# Wi afwx §, I 3T HEIA
¥ TEY § ) T AR EHIG WA a1
=7 2 7 g @hifAd g EWOEd §
mﬁmiﬁ%ﬁ‘fmqor{o #HTTo
F FAT GHE AT F AT AT AT IAY
AT w7 faws ? ag Al g
TET AT

(Time bell rings.)

%1 7 v oz § 98 F8 FC qHrd
FT AWM F f¥mTEAT & 4T 7
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EER L EA G RO E R LI T TR A
AL UG OHA ATHL F AT L
a7 Ig#T 73E e | e feqlm 46 2
f sm< gEMEAT & gL WiT & fAq
diet feg m@, @ gmT AW & faF aga
a1 ga« 940 g1 TEA A1 a8 350
TIEAT ¥ WreAW F (777 AL § g4
FT &, dfaw gfee & 20 9T AT &7
asarg | s @ afaw gF afea
Fi & TV F4 T A a9 F0 g, @
wH FO AE) HgAT g | WL Ag AT @
f# =iq & St i ar a9 F74 q@
2, IRl FEFEI AL H [GET 7 Fa
q &7 gy § AT s | b &
fea e wTe F (A g A a8 #i
ATHIT TER( UFA A, TAF {ATCAT
T OFF A g ) TEHI GFT H
M 9T waE Fifod | agi wify warfoa
ZF1 =TT | WX 80 I9% a9 A @l
F1 SATA T F % Wi HAAE G0, dql
ag gl=a 74 g |

qE0 g9 A0 @, 999G & T4, TW
@7 F99 g8 %@ FL WA F@0 §
fF = gaar awa [Zar, 99 9eF-
a7 |

SHRI A. D. MANI: Mr. Vice-Chairman, 1
join the hon. Members who have paid tributes
to the President for honouring us by
addressing us on the morning of February the
17th. Sir, in the course of the President's
Address he made a brief reference to the
language agitation in the South. I refer to para
21. I agree that all of us will join him in
condemning the outbreak, of violence which
has occurred in South India and which has set
up a most dangerous precedent. One of the
most disturbing features of the situation in
South India is that the leadership of the State
has passed with due respect to my friend Shri
Annadurai and to the Members of the
Congress Party I have to say, from the
Congress Party and the D.M.K. into the hands
of students. This, in my opinion, is a far more
dangerous portent

L 11 RS 165—S8.
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than any factor which has been surfaced in the
recent agitation. The State of Madras today is
being led by students many of whom are
immature and are not in a position to accept
the leadership of the State from the hands of
the trained and experienced persons who are
now in charge of the administration. Sir, I
would squarely place the blame for the
present situation on the complete absence of
preparation on the part of the Union Govern-
ment with which it introduced Hindi as the
official language on January 26th of this year.
Though the Official Language Commission
and the committee which was appointed
thereunder had gone into the question of the
steps to be taken to implement Hindi as the
official language, no satisfactory preparations
were made by Government to see that the
work of administration can be carried on
effectively from that date. Sir, it is well
known that there are many offices in the
Government of India which do not have a
single Hindi typewriter. There are not enough
number of Hindi trained shorthand typists. It
may be said and [ am completely in agreement
with it, that those who have been trained in
Hindi shorthand and typewriting have attained
a very high speed. I have examined some of
them and some of them are able to type at 60
words per minute. But there is an acute
shortage of typewriters for carrying on the
work of Government in Hindi from this year.

May I ask the Minister, when he replies to
the debate, what steps the Government had
taken to secure the technical equipment in the
form of typewriters for carrying on the work
of Government ?

Sir, what happens is that all of us had a very
glib view of our responsibilities in January,
1965. Chief Ministers' Conferences used to be
held, decisions were taken on the three-
language formula which were not sincerely
implemented in many States. In the State of
Madras, the Chief Minister made Hindi an
optional language and it was not obligatory for
any student to get even a satisfactory
percentage of marks, a pass percentage in that
subject. In Uttar Pradesh, Sanskrit was made
the i third language. Ijn other words, though I
the Chief Ministers often metin Delhi
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and the Prime Minister attended the
celebrations and the celebrations were in-
vested with solemnity, no serious efforts were
made by the Chief Minister or by the
Government of India to see that the
resolutions of the Conference were satis-
factorily implemented.

Sir, I believe that there has also been a good
deal of confusion in the Government of India
itself about the manner in which the official
language should be promulgated in the
country. Though it has been denied by the
Home Minister and other Ministers, I am
satisfied on the basis of information that I
have that in the Information and Broadcasting
Ministry an order was issued by a responsible
official, I do not want to indentify him, stating
clearly that only the Hindi language need be
used in routine circulars and that English may
be used in important circulars. That has been
denied by Government. Now, if the
Government were serious about seeing that
Hindi was enforced as the language of
administration, they should have entrusted the
work of enforcement to the office of the Prime
Minister. The Prime Minister, under the
Constitution, not only represents the head of a
Central Government but is also the principal
symbol of the unity of States in India. It would
have been more appropriate if the Home
Ministry had transferred the responsibility of
issuing orders regarding Hindi and English to
the Prime Minister from that date and even
today I would like to make the suggestion to
the Home Minister to shed himself of this
responsibility and hand over the question of
enforcement of Hindi as the official language
to the Prime Minister of the Union. Sir, it has
been said

SHRt P. N. SAPRU : It is for the Prime
Minister to distribute the business. r have
never heard of the theory that a Minister can
distribute business. What Mr. Mani advocates
is that the Home Minister, to whom certain
responsibility has been assigned, should ask
or invite the Prime Minister to relieve him of
those responsibilities and that the Home
Minister should  hand over  those
responsibilities to the Prime Minister. This is
a new constitutional doctrine which Mr. Msni
is enunciating.

[ RAJYA SABHA ]
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SHRI A. D. MANI : I would like to make
my position clear. By temperament I am not
one of those who want to humiliate others. It
is open to the Prime Minister to take this
question of the enforcement of the Hindi
language from the hands of the Home
Minister. That is what I have in mind but I
want it to be done in a very pleasant manner
and my suggestion has been that the Home
Minister himself should say, in view of the
fact that this question has been taken up by the
Chief Ministers' Conference, that the Prime
Minister should handle this question of
enforcement of Hindi as the official language.

Sir, I must say not only that the preparations
which were made before January 26 were not
satisfactory but that tentative decisions which
have been taken after that are also likely to
have disastrous consequences, I refer to the
recommendations of the Chief Ministers' Con-
ference. Sir, 1 am glad that one of the
recommendations is that the three language
formula should be implemented in both the
areas of India, Northern India where Hindi is
spoken and the southern and eastern parts of
India where other languages are spoken. Sir, it
has been suggested by the Chief Ministers that
all the regional languages should be made the
languages of examinations for the U.P.S.C. I
do not yield to any one in my admiration for
the rich regional languages which have come
up, which come into existence all over India
but, Sir, let us realise the implications of this
proposals. If all the regional languages are
given parity of status with Hindi, what is
likely to happen is, in course of time, the
question of continuance of a strong federal
Central will be taken up by all the States
concerned, once we recognise all regional
cultures. I am sorry Mr. Bhupesh Gupta does
not agree with me. Once all the regional
cultures are given recognition at the Centre,
we must forget the idea of a strong Indian
Federation.

SHRI BHUPESH GUPTA : What is a strong
Indian Federation ? You are pitting the
federation against our culture.

SHRI A. D. MANI : 1 am coming to it. My
time is limited.
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' Then what will happen is that we may have
to go back to the position which emerged at
the time of the Cabinet Mission's proposals.
The Cabinet Mission suggested that there
should be a grouping scheme, that there
should be a limited accession to three
subjects, viz., Defence, Foreign Affairs and
Communications. Now, I do not want such a
situation to develop because the moment we
think in terms of giving parity of status to all
the regional languages, we are disarming the
strong Indian Federation. I have no doubt
about it. I may not live to see that day but that
is coming when the strong united India will
crumble. If we are going to have a strong
united India, it must be on the basis of a
strong Central administration. No State
Government can control the economic
situation in this country.

SHrRI BHUPESH GUPTA : Your Tamil is
there; Bengali is there but you have not been
able to improve the economic situation.
Prices continue to rise.

SHRI A. D. MANI : That is because those
who talk in terms of separate regional
languages are having a separate picture of
Indian nationalities. It is a federation of
Indian nationalities which will come into
existence. That is why I am saying that the
Chief Ministers' proposals are extremely
dangerous.

Sir, it has been suggested that there should
be quotas in the services of the Centre. Sir, a
quota system, let us remember, will
immediately mark out various area as separate
distinct areas. We talk of a quota system in
the United Nations Secretariat where all
nations are more or less independent and have
a separate existence. The moment we talk of a
quota system, it means we go back to the
position which many States occupy in the
United Nations and are claiming places in the
United Nations Secretariat on the basis of a
quota system. Sir, the quota system would not
stop with the Central services. The quota
system will be enforced in the Army as a
result of the demand of isolationist public
opinion in the various States and I have no
doubt that the quota system will be also
applied to the Central Cabinet. 'Sir, I beg all
the Members of this House and I would beg
of all the Chief Ministers to realise what
dangers they are creating for the India of the
1.11 RS/65—9
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future. If those proposals are accepted, the
grave will be dug for a strong Indian
Government and I would not like to see this
country being Balkanised and vivisected by
proposals which do not show any real
sympathy for Hindi. Sir, I am one of those
people who believe that Hindi should become
the official and the national language of India
not only because it is spoken by a majority of
the people but because it is the language in
which the freedom movement was carried on
by Mahatma Gandhi. If we are really true to
his heritage, we must develop Hindi as the
national language but, Sir, the position today
is this. With due respect to my Hindi-
speaking friends, I may say this not as one
who is not conversant with Hindi—I have
passed examinations in Hindi. I am reading
Hindi every day if I can get some time and |
want to have the privilege and great honour of
speaking in Hindi in the Rajya Sabha at least
once before my term is over—but as one who
does not speak this language but as one whose
mother tongue, like that of Mr. Annadurai, is
Tamil, that I feel that Hindi should become
the official language of India. (Interruption).
Sir, I would also like to make an appeal to the
Hindi-speaking friends. Are we now in a
position to enforce Hindi as the official
language of India? With due respect to my
friends, I would like to ask this question
because no preparations were made. What
does bilin-gualism in administration mean ?

Sir, [ went to Bhopal the other day to
judge for myself the effects of the lan
guage agitation. Bilingualism is carried on
in

‘3o aat F N
official conversations.
I want to tell you clearly that your work is not
satisfactory. The man speaks in Hindi and
immediately translates it himself so that the
other person can understand it. Is this
bilingualism in Administration ? Sir, we do
not want the Indian Administrative system to
be put in jeopardy by a rapid introduction of a
system which will bring about chaos in the
Administration. Hindi has got to be
introduced gradually and it has got to be
determined not by Government but by the
competence of those who
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can write and speak in Hindi in the Secre-
tariat. ~ We shall leave it to the patriotic
impulse of those persons to accelerate the
pace of Hindi. At the same time let wus
remember that the South Indian region, the
region of Bengal and other non-Hindi
speaking States have not made those
efforts necessary to understand Hindi. We
cannot think In terms—and here I part
company with my friend, Mr. Annadurai -

of English  being an associate language
indefinitely. Though Pandit Jawaharlal
Nehru said that English should be an

associate  language as long as the non-
Hindi-speaking people wanted, I am sure he
had it in mind that some day Hindi would be
accepted as the national language of India. If
that is the position I wou'd like to put
forward a suggestion before my South
Indian friends and before my non-Hindi-
speaking friends. I gave out this
suggestion in Bhopal to my friends and they
accepted it. Hindi is the official language and
they say, 'we shall try to see that Hindi is
used as much as possible but if there are
persons in the Secretariat who do not
understand Hindi  we will not try to
embarrass them by forcing this language
on them. We shall try to talk  to them in
English unless they themselves start
talking to us in Hindi in order to be in tune
with the policy of the Government.' I
would like to prescribe a time limit of
twenty years for the disappearance of the
English language in the country.

(Time bell rings).

Sir, I would take only five minutes.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : No; you cannot have five
more minutes.

SHRI A. D. MANI :
minutes.

All right, two

Sir, Mr. Bhupesh Gupta wants me to
speak on other subjects but I want to finish
this.

THE VICE-CHAIRMAN (SHRI M. P.
BIIARGAVA) : You can speak on some other
occasion.

(RAJYA SABHAJ
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SHRI A. D. MANI; I hope. Sir, that any
decision that we take on the language question
will take into account the fact that Hindi
should become the official language of India
and that English should continue for a definite
stated number of years so that we call a
quietus to the agitation that is now raging in
India. We will leave it to our children and
grandchildren, twenty years hence, to decide
this language question. We have not got the
wisdom; we are too much neat the scene to
come to any reasonable- decision on the
language question. Today let us accept twenty
years as the limit for English being an
associate language and let the English
language disappear at the end of twenty years
so that this country may be united and we may
have a common language of which we may be
proud and which will reflect the culture, the
traditions and the glory of India.

Thank you.

gte wgaa  fagtaasie (am
fadfarer) : 37 awrera wEEa, aeafy
St A ot gwTe Awer sifewraor faar
IHFT T AT FLAT F | AT A I
WEAQY W gATL @ a Ifead
2 AZ WTAT HYT AHEITE | 1835 7 9EH
nF Ty fqy T A 79 I F HEv A
w1 aqr fawr ot a gw g
TW@E | 1835 § AT AFA 7 UF AyAT
feqz wanfoa % s s=ia famar

"We must at present do our best to form
a class who may be interpreters between us
and the millions whom we govern—a class
of persons Indian in blood and colour, bu.t
English in taste, in opinions, in morals and
in intellect.”

"q1E qFrA 7 39 foar &1 s faEn
#1739 Forer & st w77 %7 afomy
a8 ZAT fF wreaaT F sa7 3w -
Fzdf G371 2Y M0 HYT INF A 7w o8
=afgg dar gt o 97 Indians in
blood and but English in
taste and opinions & | A A
owTC & eafEr SR Bw & ofFT gAw

colour,
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2w Afe ¥ wfe W TR gm 3

Ar v qfw & 4, & av 2df o @ |

aﬁr-rar&sr foad ¥ greviex g, fame
7 qufr § wiferd 4, 7 09 997,

A1 FHIT GIL A AT, T HAS E A%
g7 TF M, T TECHEH HU4 A0 ¥ HAT

g gu | a7 fag wma & e wd
7 | st forar F7 wgr aw ag qafow
qr f& wd F9 Tevdzd @ fao,
U qeWr  SWrg o 9T FWifE s

foem v fava &7 fover 2, st wmor

Fqe HAAT K1 A4l 7, 48 favw w7 A
wrar g o7 39 forar & afoorw 7 gan
fw @zr & @t 7 wfadt otw == w1

v A1 gfrar & daw S wifaai gf
| g% @ A H 90 AT 9EA FA

o wifaat &1 serga fFar | 39 srewaa
1 ftom 7z gan fr e A F e
wasr fmear J st 7 g daw fEw
warq%afﬁﬁmfwa’rmaﬂ
arTEr & fau, agr #1 s@daar & fav
Ffeag 417 @w fa9 /6 J H
foerr &1 @emmw FeE wd &0
dqaAT  FT AT G4 qHA G0
3T @AW A 5 AT A Swa fan fe
OHT @%F @1 qFar & {6 & For AT

frt & 5% wad wi fr g am

#E AW A4 2, A FG AGl @ AT

FREA=  § | T TAr &g W
AHT | A 3@ g fF NS F Ao
AT I8 @I g q99 AW F AqTAA

ag g aueqr 47 fF gw awr wEa c;]

ag am & afew o0 Fgar 91 9g I

T & oag e % AT W awenr

FT AU F9 & A0 S A7 wfEeE
AT G- & AT, GITH & A,
THOd & ARI—3IT AN A CF AT

it 9T g SE = of ! o3g |
HrarT ag A1 fFgH sy Fwar uw

AT ENT AT OF F74 F foaw wqrea-
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TTF HZT U AT FT AW I R0
1T UF WTAT FT GEAAT AT ZWAT |

qATH 9gA, AT T 90 WH U,
W4 % 1875 % Fogwz #9739
o “gaq w7 faar fE o

“gfy wrar oF AT g WrIAAq
UFAT A U | a9 AET I di ¢
HET WITAAT OF AT SAAQIT
FUE ITE | " JAN A AT
|qrar Y waqr 947 y=faq | of fa=h
wTaT F 7fz WA oFHmE 97 #5797
W A4 HAATE WS AEw BEH
qr "

7 AT 7 Fori | 3OS AR AN &
#z7 Y wfezw wreay 9w frg 7 ow
gurarord fawren fowar am oar
FFAET | FAAEIT 9F & HFT IR
za e &1 warre e B o #r
Tl F sEw &g fowar q@ 8,
et &qa fafr & 2 1w ew 0w
& fafy & sigz @7 wars w1 feaar
STOER FL a1 W7 FT AT A0 AT
TAT Z1 ST 2 | WA AT OFAT HI
TE ATEATH AW A THEAT TET
q gerg 4t | 3= faavae 1938 F
faar g

"We should accept the language spoken
over the largest area, that is Hindi. There is
a necessity for one language."

ATT F7F A1, W AT AT FHA
¥ 2, 3= 1938 # farar ar fa:

“fgt & fara &7 #1E T s
g Fr owafa & amEw § ) e
o f aedfir oFAr W S swwT
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[0 weqaa Frginswr)

i & uw waw 3, S@ ¥ faiw
FEAT AHFTO EWIT | FE A AT
FH § UF qTEANW T TRAT AT AT
UFATFI OF A F A1 TEA T A2
G

47 grATs I H I |

e o feedt wnd a2,
TATE & I W gAT ! A
¥ wa¥ wE AT Welw qqiA G
T | ®wfY @mm=E F q@ad 39 g,
gafr ¥ @wpa Wit fag &, =@
fedi & s wa fad T qand
gare A7 gae faqa o va faa,
¥ feet § faa

WETEHT AT ST IET 9IW F AL 4,
HETEAT WAl AT F 4 | HEEAT
aieft St 7 1938 F A dfewc F faar
ar “afz fewdt Ut 1 w4 T A1 I
TFw A ar qwwr g i | He
A AT 2, AfET ag T
FHT AL} AT HHAT | THS TEET TH
AGAT A FE HFA F | FATA AYAT
afeqor wrea &t €y & ofiforg stgt asfy
w1 awg @3 ¥ Afew § 0 afz =
FH TAAT A HGA TG AT FTH FAT
qMEA £ a1 T2 AT ® BT AT FT A
A "EA | G AT e & Aoy

720"

Al wETE w1 A Arfern gt wga
Afas FAET I EW 2 ) WATT F UF
" qar “ifqara ot G 5w I=E
ag forar

“I have often wished, friend and
champion of democracy though 1 am,
that it were in my power, for a brief
spell of time, to act as a dictator of
India. T had a great many scheme to put
through, if 1 had the good fortune to be

[RAJYASABHA]
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elevated to that position, But among them
all, a prominent place was assigned to that
edict to go all over the country and to
enforce with every authority I could
command, that in all schools and colleges,
in all offices of Government and in all its
courts of justice Hindustani should be
congnised as medium of communication."

7z 2 sifram weEr S w1 owET
dt wemmmErEe, el G &
fara & a1 I3rd & S 89 1936
# Az & A9 e w7
FT TZAT ATAF AL 9T AT F7 fagan
ar | 7% I 0w Sa famfa & see
frafd Mmemyw g

"The attainment of our Province of its
rightful place in the national life of India
requires that our educated youth should
possess a working knowledge of the most
widely spoken language of India. The
Government have therefore decided upon
the introduction of Hindustani in the
secondary school curriculum of our
Province."

U AT AT TAAANTEATETS AT A 1938
# fordy oY | 3% ava s OF gETE
ST agt & wafoa g5 A fore v am
‘e il Few Twd’ 2 Akt
st afem wrea g war § gwfr
Forar, et wfeeer & Tt & faar

"From the political as well as cultural and
business points of view, it is imperatively
necessary for South Indians to learn Hindi.
To make popular control real, the State
language must be spoken and understood by
large numbers of people. Hindi is bound to
be the language of Central Government and
the legislature and also of Provincial
Governments in their dealings with each
other and with the Government of India. It
is not possible to impose English for our
own sake on all and weaken the people's
control over their representatives all over
India."
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g g AT TS FT 1938 W & |
a9 1938 ¥ naw & wI fer wat &

frgarmT R 7w

"Both the Houses of Madras Legislature
have after full consideration decided in
favour of introducing Hindustani and if we
shirk our duty to translate the verdict, we do
not deserve our place in Government."

qg & 7 1947 & azor F1 fFer |
A 1947 T 9Z AT FHW F FgT F
7 fF grrdl amr oF A8 ¢, gW o
WIE 45 Tl awd g, el awra
TF A R, AT gRRIY A A
UF AE § 13T AN gW Fea 4 7
ZHTL 99T OF &, g9 Fga 9 fF gard
wr fe=fr @, afdw 1947 & A
S HAT W A0 A IR TAW A
AU E AT W AN AN ) FW TG
w frgn s adf g enwg oW fF
gard wr feedt @ @ ST g wE
i fFgn ok ¥ ad ¢

Ao ¥ wrgi g Ao avay f siiefy
#t forgerm &7 WA AR FT 4G
ferar el st & gaer @t AT oK
ag @19 78 a1 f& I wrmentaEi
& fawmr & va< g€ @ dar fzan fa
ATE ST § AT FA qqw § | A
wat e & sy § o< aifaE S oS
£ 7 wrad & qer g AR A4
F2l & @FAaTe & | T a0 AT AT
# T gAT IEH AL AT AR A
T AT T FAE Al F A
F a7 oy g | ag faw #v A
sSt FT A@T gAT B\ ATH AT
w18 onfr fadic 7dr & ) g FAT 9 7
T T AR &1 FaN foaar dena
% A FET 9T & | AT |} 0F uA
HET & W T 9w g “goar fana-
ardy” | dETT 9T F A qATE |
WA AT & I afadr gET @

fwstfew.V 4(I"ss 1642

3T AT T q1E { Sl 93 6T
AL TG OF HAq Wiy 3 A qA4
gadt wfa & &1 wAT 9l g FgaT &
f& aq ot ad, wa 31 A9 FAEHT

| HF F A FA AE TAET AT ATaAT

e oif fam & @ wnfa | ofvadw
TE & ERAT & | 21, ATd 1 waaa
wefE ot 4= a8, fom &=t oag
AR AU FET AR faw w1 @R
HEL T FFT NAT § | T FT A4
Far g ! W@t & E T Y, AT FE,
IR T T g | WA e A AN
& oY 7e it annd g1 awa § | ga gfz
q Ag 9 A qaqT F Ay 57T Q@
HAT AT A(GAT F, HAT FFT BN
Z, A% 9g adrar & fF e gw aEw
F YL AR F A F@T W A
AR Z1193 Fgd § T auma g v am

Cuw AT owfd g waw A g ?

‘gifgg” ST @ Tg A F T W=

|\ aFATg ) 7 AR zifag, 7 AW A
- woweE § | g genfer qar g

fraafa & zfaor zifaor o7 afa=:
“2q" &1 oad & Y, gew AT W 2
aeafa | & S AT 27 AW F AR &
fraTt TEXaTH @, ¥ STATE ST g
w1 9 | fark g #Z=x &), AT 8,
1 fr =T FE § AT B9 FT A9
Aff s g, 9T Faw, TE FOE
AT AN TEA F, ¥ WA AfEAE FFATT |
7 gftz ¥ g% ag wwmar Tifgr
7 FFAT AT FAT F qE E afew
Z1AT wrd aré ¥ A 3% w27 fEar
SIHTT &7 HIWIT 731 3

awst 5 3 faw F Ao o IAA
dur @Az f& odwsl M aw W
ARHFT AT AW Ay ar &Y
AT gET gw A s g awg ¥ e
fagr, @rar faar f& gw 90T I AN
FAAC I
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[sre @i fargtarsiar]

99 9% 77 I grar & ot fa
g% AT AT § Ay el it =fe o
war omar & fr feedt F & ot v
aaraw fear arar @ oTe oA il
A AT & A F awm F AE A
1 fwa ag am g & A st
FW WA YA AGAT § | CwrEEAr
wex &1 frad @ wwgs g, T
‘T, “geAmara’, “wew, “Sraar’,
79 WA & PR A gaw awy § |
IATWEN & A AMTE T AT GOH qHA
aRr T WAl w1 OAE awE wwT &
e “mzeEr” #1 ag “afeera”
FET AT AV FHH! AT, FTAT HIT
AT ART AR A4E W AWA SO |
g gEawaE &1 we Cafarea”
FE AM@ AL IAERT AATET,  HUDN
AT AT HGT ALY T qHA AOG |

Tl ssgm vy . FUTT a9T T
AT—HETHIA AT G141 A5 T 1)

Ste geEa fag@mE® © § awar
7 o @ A aeE E
wiew ware 4z g & g awe
T AE, WS AEHT AT AG | T AT
WL g ¥ 1T TS wEE § AT
e famr 2 7

™ g% afawr ¥ o1 9 &7 grErr
31 &, 48l T ARN F AR T Y
§ | wwaw, gAgoAy, e,
AEATHAH, FOATAIL,  TEEIATATAT,
sfrar 48, & w9 wepa & a1 | Jar
¥ SR qEFT & WeE AG G WA )
WEATAH WINT OF  qEr 999 wiT §

1 ] Hindi transliteration,
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A F AT IF A=A AT A
T & WeT Q. ATA & | 5 ey 7 |
‘g, “areaeaa’, “gaa’, “faaaa’,
“aritas”, “fgamaara’,  “gafagd’,
“sear”, T eFT ¥ Wt &1 adt, frafsa-
QAT WEE A SO F | 4Z AT IfEw
Y § dEET Ffagz g (T AE
¥ AR WAAAA F WeE F, AAUAT,
ST, T & HF A2 |

A A ATTH 7 FgAr Aqgar av fw
FIH IW F T A1 47 qrd T qrA
qfefeafy serar 21 wf &, a8 siaay v
veoa 1 g€ &, ag gardr veIa &1 g
T8 B 187 1947 FUEA M AF HAT
T F 4, T4 ATT ATH 9 FgA A0 |
Tz 4 fr qroFadiar ¥ w47
4 fF qeardt e as ad § 13w
7 f qu @87 A3y &), AT W AW
Fq STGT AT A UF GELAT GA G
AN | A AE ASAIA A4 @Z qa
F¢ faar | stiw 9§ wQ, WAL HAA
F1 wTar guTe wg & famera @ 1gw
Fgx & fo g W ww A @
7 e g fr g A aE Ad }
g g § fF qu e aww € ) 0y
avqr #41 Imw gE ! Ag HIEw
7w faq sevw gd, #4910 39 av7 @1
W 2o & fq gait F1a7, oF freand
arF & 723 9, afwT s garar g
BT 9E I5 W gAT ¥

THE VICE-CHAIRMAN (SHRI M. P.

BHARGAVA) : Your time is over.

PrOF. SATYAVRATA SIDDHANTA-

LANKAR : Will you give me time tomorrow

?

THE VICE-CHAIRMAN (SHRI M. P.

BHARGAVA) : Your fifteen minutes are over.
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PrOF. SATYAVRATA SIDDHANTA-
(.AANKAR : Others have been given more
than fifteen minutes. Please let mc have five
minutes more.

THE VICE-CHAIRMAN (SHrRI M. P.
BHARGAVA) : Try to finish in two minutes.

sto aeqaa fagramsr @ g9 @
agr waeT g & B St gwE war snan
% 72 93 & T uwar & foaw sdr
T Fifaw | s owar & fao
AR FC 2, 71 uwar # fan 39 qmar
F1 F L FAT g it fa owar sers
FT | ZW AN, W HASAT THA AT 7,
¥aa 2 afawa g, A1 AT$T AU 7
W AT 98 e £ 1 A1 gW 98
FGT Q1 2 Wfq o F1 A7 | FT 0w
e FO ¢ H ALAd Ay Al
e e S sfto gz fagrdt wver,
fir gt 9% ST § WO 37 g, I
Fzar g fF oy smar ® o S w9
i & wraor A, avg dae § oA
F7 & UM H AlfAT | Z, a8 3F 2
fr o sy 72 o 2, 399 T AT
§ e qFA §, AFHT ATT FAGT T A
Fasr & =T 7

SHRI BHUPESH GUPTA : Sir, I want to
speak in Bengali. Will you allow me to speak
in Bengali ? I have given notice of

LI 1RS/6S- 575-2-8-65-GIPF.
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a Bill to amend the Constitution so that I can
speak in my mother tongue.

PrROF. SATYAVRATA SIDDHANTA-
LANKAR : Not here. The question is not
about speaking here. Everybody knows
English here. The question is, if you go to the
masses, will you be able to speak in English ?

AT AT AT H AT FT % FTA F
153, A1 ATTH AT FIE AT AT
T4 & 1T Wy 57 FEq R G

=~

g qrfag !

47 % § ag Fgar AT g fFarw i
50 a1 a7 57 f& sfaEm waw o
FAY & F F gara g faaw
WM AT AT 37 97 FAm fr o
30 & AT O ARr AT 9, o # w0k
AT ATt AT 41, o A wmr qra
HRE TUC AT HATT AT AT AT, AT AT
sfagra A gart 37T 9% #17 fam
waq q 97 faa w@r grm, 37 2aw &5
AT HT & 9T HF 20

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : The House stands adjourned
till 11 A.M. tomorrow.

The House then adjourned at
fourteen minutes past five of the
clock till eleven of the clock on
Wednesday, the 3rd March 1965.



